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MR. CHAIRMAN: Now we have to move on to
the Short Duration Discussion and I call upon Shri
Chaturanan Mishra to speak.

STATEMENT AND DISCUSSION ON THE
SITUATION ARISING OUT OF THE
DEMOLITION OF RAM JANMA
RHOOMIBABRI MASJID STRUCTURE—
CONTD.
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Babri Masjid
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Ayt & feay & AT A/ AW Y o
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o &)1 § 5 fowfad § oz wgar
H1gm 5 et v ¢ faoag feeg
f T {ogey &1 o 39§ gy Auey
arF e g1 & gwwmy § fF e
foaaris & I A o fgepew A
WA T AR TAET W WY 4an)
S IR AIGiwAr g
@ g ARy frod § nftwe
fro® & wvedT vW E, dE-E
FEE IF T F oAy &
"Sectarianism, bigotry, and its
horrible descendant, fanaticism, have
long possessed this beautififul earth.
They have filled the earth with violence,
drenched it often and often with blood,
destroyed civilisations, and sent whole
nations to despair."
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4t, 99 ¥ FEE PEr 9T:

"I am. proud to belong to a religion
which has taught the world both
tolerance and universal acceptance. We
believe not only in universal toleration,
b.ut we accept all religions as true. I am
proud to belong to a nation which has
sheltered the prosecuted and the refugees
of all religions and all nations
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of the Earth. I am proud to tell you that
we have gathered in our bosom the
purest remnants of the Israelites who
came to Southern India and took refuge
with us in the very year in which their
holy temple was shattered to pieces by
Roman tyranny. I am proud to betong to
the religion which has sheltered and is
still fostering the remnants of the grand
Zoroastrian nation."
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SHRI V. NARAYANASAMY

(Pondi-cherry): Don't make these
wild allegations.
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SHRI CHATURANAN MISHRA: It is not at
all an allegation.

SHRI V NARAYANASAMY: There should be

a limit. There was no collusion. = There was no

hand-in-glove...

SHRI CHATURANAN MISHRA: I did not say

collusion.

THE DEPUTY CHAIRMAN: Mr.

Narayanasamy, your translation must not be
correct.

SHRI CHATURANAN MISHRA: You did not
understand what I said.

SHRI V. NARAYANASAMY: I am not getting

you through translation.

SHRI CHATURANAN MISHRA: I don't say
whether you had my right or wrong translation, but

at least you have understood me wrongly. This is
what 1 can say-
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THE DEPUTY CHAIRMAN:

am not oermittine.
#ry 43 wrew oftw, A, ww
dFe, ®& moe W aad 4@
Tifer 8, T 50, fods
5 o upng few fF owwT W
aary § f& wmenr AW g sl
I o gug 39 av fear wEr
Tt # auadt § 5 owgEc #Y
T gAA A Wﬁa‘gﬁ’r
wrfzmm%wiraﬁﬁa“tqm

at g e . (vqquA) .

it wyerw fast yaEArafy
wémmr, e Peg v Wt St aR
w97 £7 @ W oft 7w aﬁ:'ﬁ
%Y ¥ ad g T g A3
St =R W @ qAr

il
. (wmmuw) AR At A @A
1 ™ A 10 ¥ po fegas,
1947 Hry Ay AT T W A W
MegrRT o 3Ty ey & fow W a
Gandhiji said at his prayer meeting in Delhi
on September 10, 1947 "He had been told
that the hands of this orgasi-bation too were
steeped in blood..."

IH¥FT B9 ='=ra* L %’ q7
o B g oag W er“r#m'

Said Sardar Patek Militant communa-lism
which was preached until only a few months
ago by many spokesmen of
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[Shri M. A. Baby]

the Hindu Mabasabha including men like
Mahant Dig Vijay Nath, Prof: Ram Singh aod
Desh Pande could not but be regarded as a
danger to public security. The same would
apply to the RSS with, the additional danger
inherent in an organisation ran in secret
militant and semi-militantlines."

& g A®e 9w A
FREET AYT 6, T 66 Iy

"The activities of the RSS constituted a dear
threat to the existence of the Government and
the State". This is from Sardar Patel
correspondence Vol. VI page 323. "The other
is RSS, T have made to them an open offer:
change your plans, give up secrecy, respect
the Con-situation, show your loyalty to the
flag and make us believe that we can trust
you."
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"Practical Advaitism, which looks upon and
behaves to all mankind as one's owa soul,
was never developed among the Hindus..If
ever any religion approached to this equality
is an appreciable manner, it is Islam and
Islam alone..."
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I am firmly persuaded that without the help
of practical Islam, theories of Vedantism,
however fine and wonderful they may be, are
entirely valuales; to the vast mass of
mankind. . .

# w7 SV 0 FAGT TEAr
4R A fasm wwdt £ ooe g
faz ot &

"For our own motherland, a junction of the
two great systems, Hinduism and Islam—
Vedanta brain and Islam body—4s the only
hope. I set, in my mind's eye, the future
perfect India rising out of this chaos and
strife, glorious and invincible, with Vedauta
brain and Islam body."

This is what you are destroying.
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THE J&EPUTY CHAIRMAN: Shall I
still allow him to continue?

ot wgoaA s T OATIRY
A Sy Arfe A fafr #
Fnsefey wAEr  H O zwR Wy
w1 S fE@e w7 9T g &Y
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T g . (qmam} @9 ¥
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SHRI M. A. BABY (Kerals): Sine you
have said that two factors contributed for the
coming up of Hitler, I would say, there was
one more political reason. The two powerful
political forces, com-
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emunists and social democrats, could not
come together to fight Hitler. That also has to
be said.

SHRI CHATURANAN
would not like to repeat it.

MISHRA: I

SHRI MENTAY. PADMANABHAM
(Andhra Pradesh): Who are the social
democrats now?

SHRI CHATURANAN
Maybe, both you and L

MISHRA:

Al H #gE B3 Argar ar f5
ag @ feafd oW T & ag W@
WY #t gAq Sw@a FEr fy oA
W Er A WT wEAT WEY &
e @7 AeE omrdww oWt &ar
TN W T AW we W £
YR AT Fowr o, 3g dwiey
oy g, AR R dl WTOET
g # F it fmw F AW
MOFT Arq GAY o A widd it
oy SWHm O F, we wafw
fedts & 3= & @ & §a1 §
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frar & zay wifaqh zIw ¥ gee
Ty Tg qedly gy d#v oEw

@A § oAEr R Ay e

& oy wa¥ ¥ faw gwr § 5

Democracy is on the exit. This Government is
also on the exit. I warn you all that unless we
go to the people and mobilise the public
opinion against this, the beginning of the end
of this Republic has started. Otherwise the
case is lost. I am telling you. If Gandhi Ji
could not stop the division of India, we poor
fellows are nowhere.
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THE DEPUTY CHAIRMAN: Just a
minute. The Chairman Saheb announced
before leaving that the time allotted for this
discussion is over. He suggested that all those
parties who have not spoken should be given
first preference. I do not know how many
names of Members we can keep on adding
who would like to speak because they feel that
they would like to put forth their views before
the Members oh the floor of this House. I
have some hands being raised in this House.
Now, first of all I would request the House to
dispense with the lunch hour and if the House
so agrees, we can dispense with the lunch
hour, sit through the lunch hour so that we
have one extra hour to discuss this. I would
request the hon. Members that whatever they
want to say if they say it briefly because so
much has been said already and if they do not
go into the details of what happened and just
say as to what are the solutions or
suggestions, I think it will help the Home
Minister also to formulate his thoughts in
future. This is my suggestion. (Interruptions)

SHRI MENTAY PADMANA-BHAM:
Madam, when are you going to have voting?

THE DEPUTY CHAIRMAN: Let me
complete. This is the tragedy. We will have a
voting on this also because this discussion is
going to mlminate into the proclamation.
(Interruptions) 1 do not know. It depends on
the House. Mr. Mathur. I cannot give you the
time, It depends

[21 DEC 1992]

Ram Janma Bhoomi- 226

Babri Masjid
on the entire House when they have finished
the discussion.
100 p.M.
If the House cooperates with the Chair,
then the discussion can be short.

ot wirdts SR ATOY: | A,
ﬁqﬁﬂﬂa-{wwsuw
arzg ¥ 7w oo g fF e
qifedf ¥ W i A § TR
drr g FE

IR . W BT T G,
AT § FI AT

st FEtE qAw wMT . S &,
Y7 ¥ war wrt wwiem & oag
f‘q'ma' NS fx forr i
A ad

A
%'rf
far wfest ¥ &or Fo qH EF

A a1 50 St w o wwa fa
qrer wifee

Fqawaty Ty Ergu' LI
g s

oft wdey sEE AT Gr’r o
a%%av{‘ﬂa SEr WWT X wEr
g a8 "9 )

THE DEPUTY CHAIRMAN: I am taking
the sense of the House because the Chair
functions with the cooperation of the
Members. It is not the will of the Chair or the
will of the Leader or the will of the Oppc-
tion Leader; it is the will of the entire House.
If the Members so feel that they can contain
their speeches and we can allow many
Members to give their opinion on this point, I
would try that we finish it in two hours or
one and a half hours or during the lunch
hour...SHRI S. JAIPAL REDDY: Madam. I
would like 7o submit that the time allotted to
our party is not exhausted while the time
allotted to the other parties has been
exhaused. Therefore, you may kindly make
an exception in the case of our party.

THE DEPUTY CHAIRMAN: O K.
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SHRI SANGH PRIYA GAUTAM: Madam,
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FT FHTET WA AT ?  weqwr fag
F T gEF ®IEE ¥ gEr W

some Members have taksn double the time syegr & w&t o7 ? a8 fraeaa

allotted to them. Double the time but you are not

giving me five minutes even. (Interruptions) ...
THE DEPUTY CHAIRMAN:

The House is agreed that we are not having the
lunch hour. Then also I request the Members,—I §
will try to put as many Members into it as

possible—I request each One of you to be brief.
I call Mr. K. N. Singh.

st ®o Qo 7 (waw wiw):
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| v §--1949 H IFA wIy
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¥ ¥y,
%gwﬂag‘r%u § &nwar g 1w
3Iq qfa F T F gAST AV Erara‘an
i v agw, q*mdﬁgazwﬂ‘cm
FT ifwg, FE gIUR TG I |
MY T AT IT AT H O[AT——
J& gl wEdr S oA FFT AFT
qEAT R SER N T STER
FET TETE, a8 g AU FTEE
I ga F fAC ggETE S AR
FGXUAFTA F fau gaew @

¥ g4l @ F wrg ;A ghw
T Tl § AR SRR FE g 0%
o wdy a9 fae w3, S 9g aw]
g, 9% faas a9 o= 8

THE DEPUTY CHAIRMAN: From the
Telugu Desam, who will speak? Mr.
Khaleelur ~ Rahman.  Shrimati  Renuka
Chowdhury also wants to speak.

SHRIMATI RENUKA CHOWDHURY
(Andhra Pradesh); I was granted permission
by the Chairman himself yesterday and I do
n°t think I am supposed to share his time.

§ &t ol & A § dra

I was allotted this time and I rarely ask for
permission.

THE DEPUTY CHAIRMAN. If the
Chairman has permitted tim, to you, I will
give you. There is no problem. Naturally, I
would like the view of women also to go on
record.

SHRIMATI RENUKA CHOWDHURY:
This is precisely th, reason why I want to
speak... (Interruptions) ...

sft Wrgeds ol WA (Are
smr) . sty ey Ygoln @i
- (wwene)

(ffg; fz: FNSEF
i—Jhr,u w bt

‘H] Transliteration in.Arabic Script.
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sty gt Tmer (o) o
wgE, 48 .. (weww)

ggawmafa: gqar 9@ wToaAg
g ... (swama)

sﬁwa"f UAT B4R ¢ AT SAH
aaq 2, q1 AT gET FI AIET WF
sg ot 4F AT F AT F AN
.+ . (saaEIT)

THE DEPUTY CHAIRMAN; . I do not
mind it. We do not go by men and women or
any other thing. But 'here she would like to
say. Sh, told me that she wanted to express

her feeling... (Interruptions) ... I think it is
absolutely all right.

et gumT o # ar ad
g... (o73oa) & @Y ariz FT @
g B weg é’rfarq, FfeT gag At
WA W )

ITEMAfT ¢ gaEr 9l wY e
@  wifge @1 f@ ETEW T 0
AGFEr WA T Ay fmmr oad 1.,
(emam)

ot Wty TAE qWY L T TAR
nfeare € W §, Sfsu—-gF afgen
1 e |
THE DEPUTY CHAIRMAN; Please ...

(Interruptions) ...Please, I would not permit.
Please strengthen my hands and be brief
because the details have already been spoken
by everybody. Just say what you have to say,
Only your view point.

st Hgere weiRpe @ 47 1
§0 A7 | sy et A wfEEn
fast 1 13 SAT & fF T ATy
T FTE,
g a8 %89 § 5 W 6N
SEic i M
rir aEr WX e X F¢ gamre ¥,
qg W ETI G FLAR I BT E |

dgaa fedt Fgwdw g,
¢ fgawrT, 1992 $o T ICRT EWIT

Wﬁwawwmmm%n
ug wﬁ%wwag’tgm,aﬁm
freh % ft & ag afw afis
Far ogem 91 S fggEaw &

w0 ¥ @
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to finish now. Please conclude.

Aty bl w;r;‘?‘
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oL J Sl A N P
S

SHRI P. UPENDRA (Andhra Pra
desh) : Madam Vice-Qhairman,
what has happened at Ayodhya on
December 6 is the most shameful
event in India's history, which has
brought down the prestige of the
country and destroyed all the values
that this country has stood for. It is
obvious that the Prime Minister trus
ted the assurances of the leaders of
both the BJP and RSS, and he was
betrayed. 1 also happened to talk
to Mr. Shekhawat on December 4, and
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he also assured that nothing untoward would
happen on December 6 and only a symbolic
kar seva would be there.

It is very clear, Madam, that the BJP had
resorted to the most reckless action, supported
toy its front organisations, and Mr. Advani's
behaviour was as reckless as it was in 1990.
But, in spite of that, we held him in high
esteem and we believed him when he assured
that nothing serious would happen on that
day. Even when he said in Azamgarh on Dec-
ember 2 that the kar seva would be done with
shovels and pickaxes, still he denied it and th,
Home Minister also certified that Mr. Advani
never meant it. But it was a preplanned
action, as borne out by certain cir_
cumstantial evidence.

The first is, how can construction material,
the masons and engineers could come there
within minutes and finish ttie work in such a
record time? The second is, on December Mr.
Advani was supposed to have called the kar
sevaks to block th, road to Ayodhya to
prevent the Central forces from going there. 1
do not knew whether it is brone out by the
video tape which is said to b, in possession of
the Government. Mr. Moreshwar Save, the
Shiv Sena M!.P., is on record saying that
5,000 kar sevaks were trained in the Chambal
valley before they came to Ayodhya. And
there are certain statements in the South
Indian papers by the kar sevaks who have
returned —those who had gone from Andhra
and elsewhere—saying that it was all
preplanned and they went fully
trained for the job.

i

Abo, I am surprised that the BJP has
hesitated to condemn this action. Though Mr.
Atal Bihari Vajpayee ,is on record, in one of
the interveiws, that it was a miscalculation
and misadventure on the part of the BJP. he
also refrained, from condemning the action:
He has only said that it was  the worst
miscalculation  and
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misadventure and that the voice of noderation
was overruled by haw' liners in his party. And
he has also admittel that his party had failed to
honour the solemn assurances given to the
Prime Minister, the Supreme Court and
Parliament that the mosque would not be
touched. He also said, "We are. sorry that the
Prime Minister believed us." There are on
record the assurance? given by the Leader of
the Opposition, Mr. Sikan-der Bakht, here that
the Mosque would never be touched now or ™
future. Inspite of all these assurances, the BJP
and its cohorts resorted to this reckless action.

The BJP now says that they could not
control the crowd. Even assuming that that
they are correct when they say that they could
not control the crowd, what does it indicate?
The BJP is supposed to be a very disciplined
party. Either they have lost control over their
own workers or discipline has eroded in their
parties or they have unleashed such forces
which cannot be controlled even by them.
Both are very dangerous for them as well as
for this country.

In the aftermath of the event, hundreds, in
fact, thousands died all over the country for
no fault of theirs. The heart-rending stories we
read in the newspapers and hear from eye-
witnesses, are very shameful as far as this
country is concerned. I feel, Madam, it is not
only the BJP which has to be blamed, but all
of us owe the responsibility for this I
particularly blame the Central Government,
the Union Government, and particularly the
Home Minister for not taking adequate
precaution in this respect.

SHRI SATYA PRAKASH MALA-VIYA:
What about the Prime Minister?

SHRI P. UPENDRA: The Prime Minister,
I have said, has been betrayed.
(Interruptions)
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THE VICE-CHAIRMAN (SHRL MATI
JAYANTHI NATARAJAN): Please let him
complete. Please din't interrupt.

SHRI P. UPENDRA: He allowed himself
to be ... (Interruptions) 1 do not know. There
are some Hindi words for that. I do not want
to mention them. But it has been mentioned
like that. The Prime Minister repeatedly
assured both the Parliament and the National
Integration Council about this. Even before
the Supreme Court they gave a promise
asserting that the Mosque would be protected
at any cost.

Can you believe that a mighty Go-
vernment, with lakhs of personnel in the
armed forces, military and paramilitary
forces, could not protect a single mosque
there? How can you assure to the world that
there is government in this country?

You have spoiled an opportunity also
when the BJP and other organi sations agreed
to refer the matter under article 143 to the
Supreme Court. You could have seized that
opportunity and referred the matter to the
Supreme Court so that at least you could have
got some respite in the matter.

You had 195 companies of paramilitary
forces there. The Home Minister is on record
that the forces were kept in total readiness.
Readiness for what? Readiness for in” action?
You kept them 8 km. away in the cantonment
at Faizabad. You also said that the Rapid
Action Force could reach the spot within
eight minutes, eight cracking minutes, but
even after 36 hours they did not reach there.
Article 355 gives enough powers to you to
deploy the forces there, even without the
State Government's permission. You sent
these companies inspite of the protest of the
State Government, without their asking for it.
What was the fun in keeping them so far
away. 8 km. away, when you had intelli-
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gence reports to suggest that there was likely
to be damage to the structure?

Also, you said i, this House itself that there
was a contingency plan ready. What was that
contingency jplan? Not a single helicopter
hovered over the structure. Not even a
helipad, wasi kept ready there. You eculd
have kept

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN): Mr. Upendra,
you have to conclude.

SHRI P. UPENDRA: You could not do
even that. The minimum precaution you have
not taken. There were adequate intelligence
reports also at your disposal. On the basis of
the intelligence reports you submitted an
affidavit before the Supreme Court on
December 1 saying that there was likely to be
damage to the structure and asking that
trerefore the Court should give enough,
requisite orders. You had the. intelligence
reports with you. In pite of that, no
precaution was taken.

There were rehearsals there. Even the
newspapers on the 6th carried the
photographs of the kar sevaks pulling down
some structure with ropes, that was done on
the 4th and the -5th. Inspite of that, you did
not take any precaution.

As regards the State Government, the less
said the better. There cannot be greater perfly
than this. No State Government ever behaved
like this, giving false evidence before the Su
preme Court and giving false assur ances. to
the National Integration Council. The Chief
Minister had the temerity to absent himself
from the National Integration Council when
the subject relating to his State was being
discussed. And all this was tolerated. Of
course, there were de mands for dismissal of
that Government, but we felt it was
unconstitu-
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tional. So, some of us did not encourage
the proposal  that a duly elected
Government should be  dis missed. There we
cannot blame you. But whatever powers you
had and whatever  precautions you had
to take, you did not fulfil those obligations. I
don't want to go into the actio,s of the
judiciary. At least the Supreme Court showed
some alertness at the end, but the judiciary
all along had been very trady in setting these
matters. When you blame the BJP. I would"
also like to ask one question to all our
friends, very eminent leaders belonging to
various parties coming from Uttar Pradesh. If
BJP could mobilise one lakh per sens there, all
these leaders, including the two ex-Pirme
Ministers and so many other leaders coming
from Uttar Pradesh, could have mobilised
enough people to stop this kind of vandalism
and also to protect the mosque.

THE  VICE-CHAIRMAN (SHRI
MATI JAYANTHI NATARAJAN): Mr
Upendra. please make your conclusion now.

SHRI P. UPENDRA: I am just on the last
point.

1 fully justify the arrests the Government
has resorted to, because* whoever was
present there supervising this kind of a
destruction has ¢4 face the law. Thi? was a
criminal act and Mr. Advani himself owned
up the guilt when he resigned as Leader of the
Opposition. Therefore, there is no point in
criticising the arrests. I also support the
banning of the organisations which are res-
ponsible for this. Though the ban by itself
may not work, eytt it will have a
psychological effect in the country. So, I feel
the banning was absolutely necessary. But I
differ from the Government on ifhe point of
dismissal of the three duly elected Stat©
Governments. This was difinitely an over-
reaction. In fact, you haxe given a big handle
to the BJP to agitate on  this
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account and I feel it was quite undemo-

cratic.  So, we opposed the invocation of
Article 356 for this kind of an action.
Finally..

(interruptions)

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN): Mr. Nara-
yanasamy, please sit down. There is no time.
Please let him finish.

SHRI V. NARAYANASAMY; Do you
justify the actions of the Ministers concerned,
who were doing all this vandalism?
{Interruptions).

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN): You will have
aright to reply. Pleahe sit down.

SHRI V: GOPALSAMY (Tamil Nadu):
What was your Government doing then Your
Government was simply sleeping so far.
(Interruptions).

syl opeer JW<T THT T
gRET A0 AWM &EIT T
(srau)

THE VICE-CHAIRMAN (SHRIMATI

JAYANTHI NATARAIAN); Mr. Nara-
yanasamy, please sit down. Please don't stall
the discussion. The Hom, Minister will reply.
We have very little time left. Let all the
Members have an opportunity ta» speak.
(Interruptions) I plead with you, please don't
interrupt.

SHRI P. UPENDRA: Fefore I con-cude, I
would like to giv- three suggestions to the
Home Minister.

One is .that there is a talk about re- ' building
of the mosuge and also the temple. I- suggest
that the Government should allow a little more
time for the tempers to cool down. It should
wait for some time to decide upon the area
where the temple and the mosque should be
constructed, because the dispute is likely to
persist. Therefore,, we want you to be very
careful in the matter before deciding upon 'he
constructions. alsio feel that till this matter is
settled, no Pooja should
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be allowed rn the new structure. I say this
because some people are saying that the court
has given order for the status quo. The status
quo is meant for the entire structure. That
would hold good to the Babri Masjid
structure or whatever you call it and the idols
inside that. That structure was demolished.
The status quo does not apply to the new
structure. Therefore, no Pooja should be
allowed 7o that the matter is not
cornplkvated.

Finally, I plead that more compensation
should be given to the victims of The riots and
also the journalists who suffered in that
incident and the photographers whose
cameras were broken. On account of that also
compensation should be given to the
journalists and the photoerapers.
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THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARANJAN): Please do not
.. (Interruptons). Sa'yaji please sit down.
Now conclude, Mr. Yadav. I am going to call
the next speaker.

sy Tm M TRy § O
AT Y A #®IAT ARAT OO .
(er=arr)

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN): No. You
will have to please conclude because there
is not much time.

RTRDTOE TA= L TR TF
az7 o fi5 SuTaE dAwdF WREw
W fer & A g oy
20 faaz fodr & F 40 fave a9
T fasr aF faqe 5 sAer o
Favg ot smEr TR a8 Rar ser
groag & watAre ¥ W

That is why I am siting. I have nothing to
say.
THE VICE-CHAIRMAN (SHRIMATI

JAYANTHI NATARAJAN): Smt. Renu-ka
Chowdhury.

=t fmIW FEA (THNIT W)
s, @A A Fey Al

st Tw WM T 9w
aimr 7E 21 -

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN); I am sorry. The
House has very little time. I cannot permit
every single Member. (Interruv-tionsy He has
spoken for seven minutes. I am sorry.

Y fmay WA y¥ A AW
mar &, zefma oA v wwAw
)

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN): I know. But
i annot help that. Now I am sitting in
the Chair and I can only do what I am
supposed to do. (Interruptions). I have
called Mrs. Renuka Chowdhury. Please
sit down.

ag ‘fig
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SHRIMATI RENUKA CHOWDHURY;
Madam the 6th of December witnessed the
demolition of the disputed structure, Ram
Janmabhoomi-Babri  Masjid. The tragedy
lies in th, this that we say ithis name in one
breath, we refer to it as thel Ram
Janmabhoomi-Babri Masjid and to-day, we
have divided this and we have failed to learn
to see through what were the two eyes of
secularism. We have failed to learn to
have a collective vision. It is wrong not just
for the reasons that have been ci'ed by this
Parliament, not for the abuses that have
been made by the various parties that have
taken part in this, but i* is  wrong because it
is a total abdication of our moral and func-
tional responsibilities. =~ The functional res-
ponsibility i this. The Bharatiya Janata
Party gave an assurance that certain things
would not take place and the y failed ten
fulfil it. They quickly backtracked and
tried to atone for it by getting i*hei'r leaders to
resign. I do not know if that is It costs me
an extra effort to make this deemed enough
or sufficient. But then, the  moral
responsib’lity lies — with the Central
Government. Madam, through you, I wish
to point out "hat the manner in which it was
structured, the social and politica climate,
particuarly in the 1980s, had been in fhe
hands of th, ruling party. We have the decade
of the 1980s out standing in the memory
of India. We had the Operation Blustar in
Tunjabi; we had the Assam Agitation; we
had the Operation BBluestar in Punjab;
We had the Operation Woodrose, we
had the i'ii the Capital of this nation. I final
this irrisly  business of head-count
extermely distasteful but we cannot run away
from reality and hence the counting goes on.
The state in which this nation gds itself todav
is the direct consequence of misrule in T&K.
To continue thelist.in 1986, the Consxess
arranged for a  court of local magistral to
have the locks of the = Ram Janmabhoomi-
Babri  Masjid opened. The farce of the Shah
Banoan inhuman chrade that was played on
this nation. In 1989, the then Leader of the
Congress and the then Prime Minister
conducted Shilanyas anl lauched his campaign
from Ayodhya and then spoke of Mam Ra;.
Memories are both short and inconvenient.
Dimen-
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sion of miral responsibility—this was a
negotiated process-the 6th of December,
1992. It was a negotiated process. Everybody
sat across the table to negotiate to se, that w,
would overcome this hurdle collectively and
peacefully and ithe Prime Minister was the
principal negotiator in this very negotiation.
H, negotia'ed the 6th December. It was with
his tacit consent and approval that whatever
happened happened. It is a matter of great
regret that till today neither the Government
nor the Prime Minister of this country has
said anything other ithan voicing that he, the
Prime Minister, was betrayed. 1 fail to see
how he can betray himself. He betrayed the
NIC who reposed confidence and faith in him
that he will take the necessary measures. He
betrayed the other parties who empowered
him to do> what he thought fit to resolve ithig
problem and yet again, the Prime Minister
betrayed this nation. I say again, because fo
help refresh yourr memories, in 1984, Ihis
very Prime Minister was the then Home
Minister. It was expected that in the face of
this agnation we would have had
statesmanship, we would have had leadership
and we would have talked of giant men.
Instead, what we witnessed was the
following:

The Government failed to respond
adequately. It was expected that there would
be violence in the country. I salute the people
of this nation because the true spirit of
secularism " amongst India and this violence
was able to contain itself. It did not contain
itself because of the police bullets, it did not
contain itself because of the awesome
presence of the Armed forces. It contained
itself because an Indian empathises with an
Indian and hence I salute the people that the
people did not give in to petty politicking of a
handful of our politicians who are trying to
take this nation astray. The Government
failed to protect the honour of this nation. I do
not want to dwell, because it is so hurtful, on
the image that we have left internationally of
what happened in Bangladesh, what happened
ia Pakistan and what happened in the U.R, fa
response to this, we witness
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sed unbelievable insensitivity. The Go-
vernment speaks of building the mosque.
Then it backed out, then it retracted. The
Home Minister says, "six months". The
Defence Minister says, "one year" and the
Prime Minister says no'hing. The Government
has banned the organ‘sations after giving
them four days' notice and then there was
nothing about it after that. The next step of
the Government is largely to meet i's own
internal differences. Bt dissolved the State
Governments which have been duly elected.
This is an old habit, die-hard, of the Congress.
At one ,'ime, Andhra Pradesh was also victim
of this. Thr people of this natio, will not stand
by and watch you commit the constitutional
folly and cause blaspheme on what has been
practised democratically for so many years in
this nation. The path that the Congress has
adop'ed for itself is of self-destruction and it
is of least importance to- me—>*he political
outcome of the fall-out of your political
fortunes. What you require .is mercy killing,
euthanasia. All support sys'ems-artificial and
otherwise-have been cut off from you. Please
wake up. The Prime Minister has to resign.
No individual is worth the price that this
nation is paying. it costs me an extra effort to
make this demand.

My party did not contest this man's
election in my State. We talked of Telugu
pride. The nation is above Telugu's pride. Thr
time has come, if we are sincere about
assuaging the sentiments, if we are talking of
a secular set-up, if we are talking of the
norms and decencies of our democracy, when
the Prime Minister should step down. Wit a
single step you will be able to undo what you
are repeatedly, foolishly doing. . . (In-
terruption) . . .

SHRI V. NARAYANASAMY: Your
alignment with BJP is proved now.-

SHRIMATI RENUKA CHOWDHURY: I
am not asking for comments. I have a
warning for the BJP also. The BIP have
unleashed, they have opened the bottle—I am
concluding-they have opened the bottle...
(Inter" ruption) , ..
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THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN): Let her finish.

SHRIMATI RENUKA CHOWDHURY:
They have allowed a genie to escape.
Whether this genie will control you or
whether you will control the genie is a matter
confined only to the BJP because even you
will meet the same fate as the Congress
because in secular India no saint or fakir will
rule independent India, the nation in which I
have been born and I will die seeing this
country in that spirit. I will also address
myself to Parliament.

D g w@ P e fh
. O e d2 aw df o

We are all jimmewar.

™ g fovEm & w
HR N Oy W A & &
#T FIfEw a1 g% FL 1 FF % A
Fz %, FAAG P EwAr
oET FIT §, e FAT FTFAFL N

¥

A a3 g

We .all have brought about this situation. It is
time for us to look at the truth and learn to
speak the great experiment called 'truth’
and fire this revolverj of revolution
called 'truth'. We have all done it We isolat-
ed the Muslims. We ask for the minority-vote.
Tody, the BJP has fcakevi another
community vote.

sy 3T HCEE, AT ST AT HIH0
L 1z T & R fad 39T o
T qOp T I T 3@ FEAC AL
FrerT At G et R g A FF 39 AW
&Y, wrer WE SITSEdT WA g
THTE W FIF &, wrex At ] §)
S ot ¥ faer  feaediat A
drwdar e 7 g H o OB WIE

Iam concluding. The true victims
of this tragedy are the unknown
Indians. The true victims of this tra-
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gedy are the women and children on whom this
terror and crime has been unleashed. As a
woman, I am not concerned about  which party
sits in Government. I am concerned about the
security of my people. I am concerned about
the welfare of children. I am concerned about
the future of my dreams. I am concerned that I
am sharing this nation. I am a daughter of a
soldier. I was brought up  to believe that my
enemy was outside the country, not within. I am
taught to fight to  protect the border of my
nation;; not within. I have been brought up to
believe that you speak the truth. The only
religion I know is this Flag.

T F awew 47 oY O WA
un s N9 g gnd 9t

I woke up hearing the National Anthem I
went to sleep hearing the National Anthem
because in the Services we venerate the Flag,
we venerate the Himalayas, we venerate the
rivers of this nation. I have not learnt to
discriminate an Indian against an Indian.
Thank you.

THE VICE-CHAIRMAN (SHRI-/ MATI
JAYANTHI NATARAJAN): Shri Satish
Pradhan.. (Inlenuptioriy No; I have to finish
it. I have called Mr, Satish Pradhan.

SHRI SATISH PRADHAN
rashtra):

(Mhah-

M'adani Vide-Chairman. this is mv
maiden speech. Much is being said about and
attributed to Shiv Sena inside the House as
also outside. As one of the 'representatives of
Shiv Sena in this august House. I would like
to set the record straight and put the facts in
right perspective regarding this Avodhya
incident and Shiv Sena's views on this. |
would urge upon you Madam, not to put my
time limits and allow me to complete what I

want to say.
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Madam, many speakers have already
expressed their opinion on) Ayodhya incident
in this House, but I somehow feel they are not
on the right track. I am saying so because w,
are discussing what transpired in Ayodhya on
6th of this month. We are also discussing the
past Ayodhya situation in the country
specially the orgy of killings across the states.

My party, Shiv Sena is of the firm
cpinniota that while discussing this Ayodhya
agair it is necessary to go back to the
historical backgrounl of this in order to
understand the things in their real
perspective.

We talk of Hindutva and stress the
necessity to project and attain Hindutva but
why? Hindutva is our word for what we call
nationalism. By Hindutva we imply pure
nationalism and nothing else. The media
including newspapers and the public in
general have not understood this correctly
and hence lot of  ill-will and
misunderstanding.

Madam, I want to cite historical example.
Mahatma Gandhi, Sardar Vallabhai Patel. Pt.
Jawahar Lal Nehru, Barrister Modh. Jinha and
Liyagat Ali—they all and other fought the
British empire unitedly with the Tri-colour in
their hands. They all used to sing together the
song. "Vande Mataram..." But it is very
unfortunate that there are some people today
who are refusing to sing "Vande Mataram..."
Where ' will such people lead this Country to?

In the name of secularism, we are adjusting
with such people as are insulting our
nationalistic traditions and heritage. It is such
acts of these people which are creating doubts
in our minds about the intentions of such
people.

Madam, In the country and abroad, cricket
and hockey matches are play-ted bteween
Indian team and the teams

[21 DEC 1992]

Ram Janma Bhoomi- 28?
Babri Masjid

from Pakistan. If India loses and Pakistan
wins the match, there are some people in the
country who distribute sweets and celebrate
the defeat of our national team. When we see
such behaviour of people in our own country,
at times one wonders if we are living in India
or Pakistan. And such pattern of behaviour
and acts by som, segments of our population
vitiate the atmosphere and result in builling
tensions among groups of people,

We are talkng about the demolition of
disputed structure in Ayodhya on December
6. But it is astonishing to note that no one is
wiling to lalk about the history behind the
dispute.

After Independence, we have destroyed
many monuments and structures built in this
country by the British rulers, like one in
Mumbai, the 'Kala Ghoda', the Black Horse
with an English man riding on it It waB one
of the most beautiful works from
archaelogical point of view which wa
removed. In Delhi, the name of Will-ington
Hospital was changed to Ram Manohar Lohia
Hospital. Why did we do all this? To restore
our sense of national honour and self-respect.
When we 6ee a road in Delhi named after
Aurangazeb, who imposed *Jiji-ya' Tax on
Hindus, we suddenly get a sting of a
scorpion bite.

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN): Your time is
over,

SHRI SATISH PRADHAN: No, Madam.
I asked for ten minutes,

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN): You have
already taken 6 minutes, yo-u have to
conclude now.

ONE HON. MEMBER:

woor A © &, dmA dfeg
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SHRI SATISH PRADHAN: Er

g A9 F fmrdsfondl § e
FRAT | FrHRT o1 TEare § sqag ww
qTIEAT §, N R § wgw & WA
TGAT JEAr g, qE W a0

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN): The time is
allotted according to the strength of the
parites and this is all which is allotted o you. I
am helpless in this mattej:, You have to
conclude now.

SHRI SATISH PRADHAN: Thisk a
question of tradition, (.Interruptions)

THE  VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN): Everybody's
speech is impirtant. There is no question of
comparative importance. This is queston of
time, So kindly conclude witrin a cninute,
there is time constraint.

SHRI SATISH PRADHAN: I wish to
draw your attention towards the large-scale
violence that took place in Mumbai after the
Ayodhya incident, I live in distrct Thane and
there was not a single incident that tools
place in Bhiwandi of Thaae district,
considered to be a trouble-spot. I deliberately
wish to highlight this to tell you why no
incident took place in Bhiwandi. We had
taken precautions so that such incidents do
not happen there. 1 will request our Hon'ble
members to ensure that adequate precautions
are taken in their constituencies so as not to
allow recurrence of such incidents.

Who was behind the riots in Mumbai?
According to the statement given by the DCP.
Mumbai, people were incited to indulge is
violence, They were Mulla Maulvis. That
DCP has also revealed that arms and ammuni-
tions worth Rs. 50 lakhs had bee'fl, smuggled
into Mumbai and Thane disticts from
Pakistan. The Indian Express has also
reported Lnilar r.ews or rms smuggling
from Pakistan..
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It is time we give a serious thought to
these matters. What has ihe Central
Government decided to do further in this
matter?

In many of the mosques, the arms and
ammunition are being piled up. We have
brought this to the notice of the government
on several occasions.

In the riots this time, police were fired at by
people from he mosques in Mumbai. As a
result many jawans and inspectors of police
were killed. After this the police sought
permission to fire in the direction of mos-
gxies, 'out ttie goverrnnwA Telm-eA
permission. Till the last moment, permission
was not granted by Police Control Room in
Mumbai. As a consequence many police
personnel have lost their lives.

Everyone must ponder over this particular
point in Mumbai. I am not in a position to
give you all thi details due to paucity of time.

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARA J AN): Now please
sit down Mr. Pradhan, you have taken ten
minutes, please conclude now.

SHRI ~ SATISH PRADHAN: We
should do some serious thinking on
all this with a clam and compossd
mind. After the incident of December
6, there began the 'politics of revenge'
After the incident of December 6,
what was required to be done was
not to-find faults with BJP but to find
a way out to avert the pepercus-
sions of the inciden. Trere
are many intellectuals in  the
House. They should ponder on this subject.
But, we are only trying to find faults with
each other.,

To dismiss the governments and to impose
ban on some organisation is not a solution at
all. Even to resport to firing is no solution.
We' are practising politics and vowing by
Mahatma Gandhi. But We tend to'forget that
it was Mahatma Gandhi who behave the
message of peace and non-violen-
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ce. Mahatma Gandhi used to offer his other
cheek if he was hit or slapped on one. But
that too we have forgotten. People today
think in terms of revenge.

Many leaders do make it a point to pay
visits to the riot-effected areas. Here too,
there are disparities. These visits as a matter
of fact are confined to Muslim colonies only
and not the ones inhabitated by Hindus. No
leader goes to offer condolences or to ex-
press solidarity with the affected families in
the Hindu colonies.

No one is really prepared to isten to the
woes of Hindus. The net consequence of this
wilful neglect of the Hindus by political
eadersbip will result n a serious explsion and
we may not be able tobearits impact. I only
pray that this will not happen. And to avoid
such athingwe must do something.

The Central Government is talking of
rebuilding the Masjid at the disputed site. But
this very government has not even mentioned
about rebuilding of hundreds of temples des-
troyed by Muslims in Jammu and Kashmir.
Let's all give a deep thought to the
discriminatory treatment being meted out to
the Hindus by his gov-ernmen in this
country.

With these words I conclude.

THE VICE-CHAIRMAN (SHRIMATI
JAYANTI NATARAJAN): Mr. Pradhan,
please sit down. I am callin the next speaker.
Mr. Gujral.

SHRI INDER KUMAR GUJRAL (Bihar):
Madam Vice-Chairperson, I will not take
long because I don't intend repeating here...
(Interruptions’)

THE VICE-CHAIRMAN (SHRIMATI
JAYANTI NATARAJAN): May I have
order in the House, please? Mr. Gujaral is
speaking.

SHRI INDER KUMAR GUJRAL: I will
not take your time, Madam, and that
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of the House is repeating what my hon.
friends have said yesterday and today. The
incidents of 6th December have put all of us,
if i, nothing else, in an introspective mood.
We must think about it and come to some
conclusion as to what happened. So far as the
incident is concerned, I was reading in the
Press today— I do not know if it is correct—
that one of the hon. Ministers of the
Government had the entire incident videoed
for six hours. If it is videoed, I don't see any
reason as to why the Ministry of Information
and Broadcasting has not used it because that
is something which the nation must know,
what is right, what 2~ wrong and what has
happened. I think it is worth knowing. One of
the interesting aspects reported in the Press is
that the videotaping says, "the activities of
the demolition-squad continued tiil 11.30 in
the night," that is, the new structure that was
put up was continued till 11.30 p.m. I would
like the hon. Minister to tell us if what the
Press has reported is correct or not. I am not
also going to say as to why the Government
was so gullible. They did accept the
assurances given to it by the State
Government. I hope the Minister, when he
talks about the whole thing, will also let us
know in detail as to what the agreement
arrived at was, who the party to the
agreement was, why the agreement was
arrived at...

THE MINISTER O HOME AFFAIRS
(SHRI S. B. CHAVAN): Which agreement?

SHRI INDER KUMAR GUIJRAL: The
agreement between the Government and the
leaders like Rajubhai. And these two
gentiemn are on record havign said that the
agreement was on three points. I would like
the Minister to tell us what those points are
rather than my saying it. Anyhow, the main
point is, as I said a while ago while talking
about the fast of Shri Atal Bihari Vajpayee,
that the riots that have taken place during the
last week or so, are realy heart-shaking and
nerve-shaking and particuarly to persons like
me wo have lived through the 1947 riots also,
it is a terrible thing to recall and remember
those things. Mr. Atal Bihari Vajpayee, I am
glad, has come



287 Statement and
Discussion on
demolition of

back to Parliament. Mr. Atal Bihari Vajpayee,
while going on fast, had raised some very
interesting points to which I would like to
address myself. But before I come to that, I
must say that I regard Mr. Atal Bihari
Vajpayee as a iperson who is balanced, who
has a background which makes him sober and
he is one whom we all consider as one of the
balanced public men. While giving his
interview to Eyewitness yesterday, he has
rightly called himself a 'liberal' and he said
that a liberal leader like him is not Wowed to
address. I do not want to say what he meant
by that. But I want to stress the word
"liberal". He has rightly called himself a
libteral and I think that is where I share an
anxiety with him. In the present context, in
the BJP, it is a liberal outlook that has been
marginalised and that is why Mr Atal Bihari
Vajpayee sees himself as a marginalised per-
son. He does not now make policies. He does
not now decide as to what type of an alliance
should be taken. He is not consulted because
as the party goes on becoming more
radicalised, me, like him tvrtvo are decent,
men like Mm who are liberal, men like him
who are balanced and men like him who have
a world -vision before them, feel that they are
marginanred and I think that is where the
point comes in. I think all of us who are
discussing along with the BJP friends here,
many of whom are very respectable friend sat
the personal level also, when we are talking
to them or talking about them, we must
understand that a stage has come when the
BJP has ceased to be a political party. It is
now a front organisation, a Parliamentary
root—call it the RSS, call it the Sangh Parivar
because the Sangh Parivar has reorganised
itself on various fronts. They have a Students'
Front. They have a front which deals with
labour. They have a front, rightly so, and I
have no objection to that. But these are not
the BJP fronts These are the RSS fronts...
(Interruptions) ...

SHRI JAGDKH PRASAD MATHUR: I
do not. ..(Interruptions)... .I do not agree with
that.

AN HON. MEMBER: Who asked you to
agree?
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SHRI INDER KUMAR GUJRAL: The
.point to be kept in mind, therefore, is, is that
which is now the Parliamentary Front. If it is
. Parliamentary Front, it voices its decisions
which are taken elsewhere and not by the
leadership here and that, I think, should keep
us anxious, if nothing more. Mr. Atal Bihari
Vajpayee, in hig interview to Eyewitness
yesterday has also said that the RSS has now
suspended its activities; therefore, those
members of the BJP who are associated with
the RSS should be released. I think that i
where a big question mark-arises. What were
those activities which had been suspended?
What were the RSS doing that they had
decide to suspend? Was it only the khaki
knicker wearing? Wat it only the Sakha in the
morning or was it something more iabolical'
than that? That is where I think we haveto
think in depth. I would like to ask my friends
who re-present the RSS here as to what i, the
philosophy of the RSS adn whether they have
suspended that. Have the, thought that the
philosophy of division is no more valid? I
think that is where the entire issue arises. 1
am not in favour of keeping the people i, jail.
I am not in favour of banning the parties. But,
at the same time, there is such a thing as
ntaional  responsibility.  The  national
responsibility is that the same freedom cannot
be given to those who us freedom forums to
try to domolish freedom itself. That is where
all of us have to look at.

I am not happy ever to talk about Mr.
Churchill. But I think here is something
which makes me anxious because one of the
very leading journals of the world. The
Economist, has quoted Churchill as saying...
(Time-bell rings) ... You will have to give me
a few minutes. Churchill said, "India is a
geographical term. It is no more a united
nation than the Equator". The journal further
says, "For the past 45 years the governments
of Independent India have done their best to
.prove Churchill wrong". It further says-.

"Does the destruction by Hindu zealots
on December 6th of the 16th-century
mosque in the town of ayodhya
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now mean those efforts have been in vain?
I; secular India, ever proud to call itself the
world's largest democracy, about to
fragment along bloody lines drawn by race
and creed?"

This is the question even the leading journals
are posing to us. And that is the question, I
think, we have to reply. And that is where
the philosophy of the RSS again come in.

Again it says: "All rational Indians..." —
and 1 repeat—"All rational' Indians,
whatever their religion, should realise that
secularism keeps their country on the safe
side of the blrink."

And that i; where we have to think over it.
The issue, therefore, Madam, to my mind i
that the friends in the BJP or elsewhere may
have any difference of opinion about
secularism—I am not a votary of words; call
it secularism, call it pseudo-secularism, call it
whatever you like—but one question does
arise: Whatever way we define, do we realise
that India is a composition of diversities? Do
we realise that in India people do have
different faiths? Do we realise that in India
we speak different languages? Do we realise
that in India we have also different histories?
The history of Tamil Nadu is not the same
like the history of Punjab. We all have
different histories. And if we are going to re-
write history, what parts of hirtpry are we
going to re-write? Are we going to re-write
only what happened in the north of India?
What shall we do with the history of the east
of India? What shall' we do with the history
of the south of India? And what shall we do
with the history of (Kerala which; was very
bold and very courageous and very patriotic?
These are the thing, which we have to ask
ourselves. Editing history helps nobody.
During my long tenure in Moscow, Madam, I
have lived in a nation which does not exist
any more. It may have been due to several
reasons. But one of the reasons why the
Soviet Union has broken up today is that they
were editing history. Editing history has
never solved any problem. And also they did
not realise that cultures of different diver-
sities have to be accommodated. They
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were trying to Russianise everybody—one
language, one culture, and one way of
life—and the result was what we have
seen. That is where the question arises
whether in India we want to co-exist or
we do not want to co-exist. And if we
want to co-exist, can we co-exist in any
other fashion, in any other institution than
the democratic equality? It
democratic equality is not our commitment,
then the question will arise; What is our
objective? Do we want to keep India
together? Do we want to keep India's
diversities unified? And many in this House
like me have participated in the freedom
struggle. {Time bell ring) I am sorry, Madam,
you have to give me sometime...

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN): We are running
out of time, Mr. Gujral. You have already
spoken for 10 minutes. You can now make
your concluding remarks

SHRI INDER KUMAR GUJRAL:
Madam, I was saying about the diversities of
India that many people like me who had
participated in the freedom struggle knew the
vision of free India. And that was unity of
diversities. It was not yesterday, it was not in
1947 when the Constitution was written that
we thought of unity of diversities. We
thought of unity of diversities in 1931 in the
Karachi Congress session, we thought of
unity of diversities in 1921 when Gandhiji
took charge of the situation. We thought of
unity of diversities in the time of Tilak and
Gokhale. All that the history is saying is that
we realise that we should keep all diversities
together. We never talked of one language.
We never talked of one culture. We never
talked of one way of life. No. We have
diversities. We have histories of diversities.
And we have to keep them together. It is in
this context, therefore, the question arises:
What is the responsibility of the State? And
what is the responsibility of all of us, who, in
a way, constitute the State, whether we sit on
this side or that side? In the midst of all these
anxieties, 1 feel that we have very little
options. And, I think, when you are launching
a struggle today,
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[Shri Inder Kufar Gujral] it is not a
struggle only to keep India together. It i  also
to think of what we have to safeguard. One of
the things we have to safeguard is the image of
India abroad. It has taken us fifty years to
build that image, and since 1 had the
privilege of representing India both as an
Ambassador and for some time as the
Foreign Minister of this country, I would like
you to kindly keep in mind as to how the
others are looking at us. I am not talking of
Pakistan; you can ignore it. How is the West
looking at us? How is China looking at us?
How is Japan looking at us? How are the
Buddhist countries looking at us? I wall' not
quote the newspaper; and the periodicals
because I think all of us read them. But I think
the image of India is to, be kept in mind. I
therefore urge particularly those who
believe in Shri Atal Bihari Vajpayee and not
in the RSS;  Atal Bihari Vajpayee school, is
different from the RSS school, because he
calls himself  liberal. Therefore, those in
the BJP who believe in liberalism, who
believe in coexistence, who believe in equality
and democracy fliust sit back and think as
to what type of India we are trying to make,
and whether we are really fed up with our free-
dom, whether we think that we had enough of
freedom and let us give it up, and have we
now come to a stage when we think that we
must go back to the dark ages when a unified
India cannot be sustained? These are the
questions which I think my friends in the
BJP must answer.

I will' take only one more minute to say and
to address myself to the Government I will not
take time to recall where the Government has
failed because the Government has failed
because the Government has failed this is a
fact. It was looking at my own utterances in
this House. I will' not re-read it. On the 3rd of
December when my hon. friend, the Home
Minister had made a statement, I had told him
even at that time not to be so gullible, not to
get taken in. and here is something that I had
told him even at that time that his statement
was very pathetic. He did not like my saying
so but I like; now whan he looks back, he mtut
be agreeing that he did make a
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pathetic statement. He tried to give a
certificate that Mr. Advani had said the right
thing aYid we must not misunderstand him. I
had said-at that time—give me; half a minute
to say so—"What has another friend of ours,
Mr. Joshi, a Member of this House, the
President of the party" —and I am quoting
again—", highly res. ponsible man said? He
has very categorically stated that Sadhus are
above law Has the Government taken note of
it? what does it mean? He has given a clear
warning and if you do not listen to that, how
do we realise that the Government has really
discharged its duties?" Act'vities of their
people at that time continued till late in the
night,

[The Vice-Chairman (Shri V. NARA-
YANASAMY) in the Chair]

The Government was paralysed, and I do not
know what should one sav if the Government
gets paralysed in the crisis. I am not using
harsh words because I am not given to it. But
I am only reminded of one Urdu couplet and
I will close with that. The poet had said:

q Y TIAC A J [T FY,
¥ e fF swreat =9
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qT FIF FA AT =X HIT A A@MH
g =w dfa ¥ FTo amEr
Wigd IMEIT WEASFT & qicfaato
faw & wyoaw qv agi 9T FT A
BT, ge-mEAr g s 3w ¥
FNA-F7 X aww @it FF A TC
HEST  wTW, (AT ©r ¥ IZ
g g & 376 givnfss

afsw W@ Eviifgn e 3w ¥
gfgarr F1 A WA WS T2
Wﬁ:&fagﬂﬁ%ﬁr & dafaq aae
gt & @z T fava & awEar =f?r
s o 2, WS w AW 2
et ft 3m ¥ wg Awda & UF
frem wrw 2 fam ®, T3t 9z
FT FT WIHA  IZ GRAT HT OFET
W T, fEWEA & W wiEErT
g'{’r‘a'cr T[HA AT WE t& o atdr-
W W § 4ar EF‘(‘:I‘ F fa

!F"Fr fisRmr g, =W W WM W
qv. faare %% <& § 1 fog s#r¢ ¥
gRTEY FF ®F HIWT IA WA 9
ag feazd o7 < o & fadl
€ 7% & wins aETs oA
X ¥ Iz I, TAE qiOw o4w
F HE AFAT A g, g feeRard
T3 T SAT 93N &V Wi
saa Od N g N e
q gigar fafrem €1 a7 43 @
dt, wafE ag IreaArT a8 FE A
& gw wEw w9, dfrc &6
TAER, T TR W T[S g AW
§ & gf off 1 T 9Ee w9
TR AR AL F AN qET
et S § fgmr @, w@N wAAE
g HAT Sft ¥ of Far frar g
a‘erﬁ gt g fF—rw i w
oW w8 2 % 3e qies wEa
FGR T AT FTREAr UF AGIHEHT
g -grm,  foawr  gewdn fed
faafn  @ddi  wigfEfa  # =W
& - far A@ wwd foar sdm

§ wgm wgar § & ot q@m
a‘arcﬁ'f @ 4t f& frafeg W ax
#ﬁf ﬁa@mﬁfﬂﬁmﬁ

AR A7 w9 A frogwd famiw
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T FJgE gasr & §, famar-s a@d
g aft &t fr gw 3o Ff famy
gEY & 1 gEr I 90T AN
FF AT wIEIT ¥ X L
FEr Ag fEar 9r o IW 9ET #
TE 78 B27 3| #APRT gard WA
qIET Wy Az SwAdr 4@ & ogw
ITR fasRrdy P & TAR AZ
qu wG | AfFA T AW F @R
ar%rmmwa'rtrfw%ag wm A
gz TAAYT <E ¥ fF o =4 AW
T2 FW F oy wEA @l q& "@,
g0 & T @ T osE

gq SaN foeymrdr ¥ @ ¥
Faaa g & R urdt & e
WTFT wAAT @ [ WL FA T FF
& _zadr TEEEl FA0 | SqE TG
IEF F9C § FUFT §, SgF FA-
s & afes & fF ag dar #%
FT ORI E 1 (eTAWVT) TE FIET
% | wAAME St ¥ IEFN TEIT FW
for | MIwER WM oAAES A5 ¢ I
AT AF AE F [AF g, ITF
FWT F AT AR S A
gg fmiz T argg maar & B
s q 7 =% afqw wmw ¥
SET W grit 1 gay, g o
g 5 gl & & 9w S gHH
FE T FE WOg F gwsAld Y
o wifgT At ¥ sy we¥ EAY
afyqgld  *T far st 99F AR
Fuge qg mwar § 5 Iad 36 =A@

CC ARG | L (I - - IS E
AN $iA.ar Fw fear 7 fafias
] ¥ AW IaAT  IFAE OH

o9%q @ E | ™ Foionw ¥ gw
sl &7 AraAEd wegw gE § I9d

AT W WA AiTIiEwEr v
wqdl §  gwey W o §
I F fadr T fdr ¥1% ¥ O
3 I AN wFT A 5 oow
Wy T YT g wE, FH WW
AT WEE W, TS AW AL M,
TE aqAg Wiy, fadly s oA
@ @ & e el fre
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[t s wwm Wvaq)
9T § ? I W &F vy e
a7 4@ ¥ v W E froagd
ufesz & waA o3 GfgR T 2,
@i 9X wH Awr F Aqla A
qfgy . fruwe afeorm @ of §
wiad  ag  agl 4T 65T aEmEr
gy & ' & 9T oW ¥ @gar
@ § & F fagm o awfagt
| [AAY JIZWAT JEAN, FH IR
q3mn An ? _

HEIET, TAGE W 3@ SR HT
st geTd E oguit & I ¥ sy
ferg T F Tsw ¥ Sty wfad
#1 frem o, @@ w1 faw sy
& fqa fgrg wwer ¥ =Ry for
¥ AT TAM 3N AT I0T FEr 4T
¥ sa  sfage 1 gA FTEAr
gy & 7 [|F T AG q9AY
g & 1 #at  Hi Avmar § oo
oHE W TFULET gl TG § oHfwe
A IEF( ATAT AT FT FAGT AGY

g

EA0T 3N OF Al afm
g1 7w gw 99 wfw & F=r qHd,

LR
1
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fe Fdlr @ off way AW W
o 48 I3, sfama N I TEH
a5, AEET F ARG BT QAT
qEL FW AW, S TEE ¥ FEAME
g%, gt o 5 gaeg T F HIT
st 77 st I8 7 T ¥ a9
#F R @ wER T uF AT
TEF G AT B oWiEW @
Fgr & wfawm & weE QT
aif famars ¥ gga0 a7 IF | @
gAr g @a wAx g B =at uz
mifgriz ¥ Wigor @Y s f
¥ qU oA famw s@ §
FofRg W St F qyea ¥ oag T
qHIE B TF wifad @ wedy )
ar Wy Fw Ty qEr A 2
(wam & udf1) §ff g §@
TR Er L Talay F wIidfr ara
AT favr § @wm FT M

w AT Agy & fray &0 ¥

waifs T gOw  FT IO G
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3.00 p.M.

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): Shri  Bhiupin-der
Singh Mann. The time for each Member is
about five minutes. You try to conclude
within that.
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SHRI PRAKASH YASHWANT
AMBEDKAR (Nominated): I have gone
through the statement made by the hon. Home
Minister. To my utter surprise the statement is
a bundle of contradictions. On the one hand
the statement says "to protect the federal
structure of the Constitution the Government
has been inactive' and on the other hand after
the 6th December incident. the Government
say; that 'it has no option but to act'.

A 3
g

SHRIN. K. P. SALVE: What is

the contradiction?

SHRI
PRAKASHYASHWANTAMBEDKAR: The
contradiction is that right from 22nd
November, not one State, but, if my
information is right, nearly three States along
with all three intelligence agencies, had stated
before the Home Minister that the kar seva on
the 6th was not going to be peaceful.
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[Shri Prakash Yashwant Ambedkar] Some
of the States, which I would not like to
mention, had gone further and stated that the
plans had been prepared. Ultimately on the 6th
of December what w'e saw was that the
information given by the State Governments
and the intelligence departments was put into
action by the RSS-BJP combine. Then, we
find that the Government is in panic. The
Government say that they want solidarity. I do
not know what kind of solidarity they want. I
will not deal with that incident because
according to me that is a past matter. The
wishes and the minds of the people have been
divided. The religious minorities in this
country re feeing- afraid- If we see after the
6th December incident, not even a single
minority religious leader has said, anything
except condemning it They have come
forward making an offer: "Look here,
Government, we are ready to offer you our
support." They are keeping silent. I say silence
is the best answer or silence is speaking itself.

Mr. Vice-Chairman, I will address myself
to what lies ahead. That is one of the most
important things. Some of the honourable
colleagues have referred, to 6th December and
why they have chosen that date. I find there is
a rationality in its. Let us first understand what
the RSS ideology is. Unless and until we
understand the ideology of the RSS, we will
not be in a position to achieve or save
democracy which we want.

I am saying this because I am from that
school of though which all along ha, been
fighting and resisting the forces which are
represented by the RSS combine. I am not
against any community. I am not against any
caste. What we have been fighting now and
what my grandfather had said in the
Cosstituent Assembly was we are going to
face a life of contradictions. He said: "In the
political arena we might have equality". But
what We are concerned with today are the
social inequalities which continue in this
country. I will not go into the incident, how
it has happened and why
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they have taken thi; stand. The ideology of the
RSS is basically what I call Brah-minism. I
am not against the Brahmin community nor
am | against the power and the prestige
which goes with the Brahmin community.
But what I understand by Brahminism is a
negation of sovereignty, equality and
brotherhood. What is the basis of
Brahminism? The basis of Brahminism i the
manu smriti. Manu smriti is in the heart of tre
RSS. The reason for choosing  6th
December wag on this day this country had
laid the architect of the Constitution to rest. It
is on this day the Parliament pays homage
to the statute which is placed outside the
Parliament. On the one name?, we were
paying our nomage to the architect of the
Constitution and on the other hand, the RSS
wanted to make it a day of rejoice. This
has been a contradiction and that is why they
have chosen this date. This i their
ideology and this is what we have to fight.
We have to basically understand that these
are anti-democratic forces. As they are
anti-democratic forces, they are not going to
listen to your Parliament. They are not going
to listen to your courts. They are not going
to listen to any sort of agreement that
you are going to make because they want
to use this Parliament, this democratic
process, for coming to power.  We might be
able to corner the BJP in this House.  But
let me tell you, outside this Parliament, we
have been cornered by the BJP.  That is the
reality. And that reality has come about,
as I have been mentioning in this House quite
often, because the generation that is born after
Independence has no 1'ne of thinking.
It has been indoctriated by the BJP-RSS
line of thinking. It is time that action was
taken. 1 would like to know from the hon.
Home Minister, in the wake of the forces
they are usin, inthe wake Of the anti-
Muslim stand which they are using to unite
Hindus, in the wake of their using the
places of worship for their plans, whether the

Government is going to place all the
archaeological record® of  Ayodhya, of
Varanasi, of Mathura, before this House

so that we may know what exactly the position
is.  Unless and until we
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know the archaeological position, people
are going to be carried away because
there were temples. History telis us
that there were temples. And, if we
are not able to say what kind of
temples were there—whether they were
temples which belonged to the Jains,
whether they were temples which belong
ed to the Buddhists, whether they were
temples which belonged to the Charvaks
—with the kind of preaching, with the
kind of tactics which they are using.
they may be able to succeed. 1 appeal
to the hon. Home Minister to look into
this. They have been talking about
Mathura; they have been talking about
Kasi. The Archaeology Department had
made a survey. Their reports
should be placed before the House.

Sir, I come to the last part of it. Today, the
communities are divided. With the Hindus on
one side and the 'Muslims on the other side,
they are divided. There is no dialogue going
on between them. We were hoping that the
Prime Minister would take a lead and ask
these communities to sit together and at least
think over what has happened in the past. But
what we have seen is. nothing has been done.
If I refer to some of the speeches that have
been made by the Ministers, I have only one
line to draw from them. If all these
Ministers had the information as to what
was going on and what would happen and
what 'we hear from the press is true, then we
stand over here accusing the Prime
Minister of being a party to what has
happened on the 6th of December. I do not
know what the Minister or the Ministers want
to say or convey. But lif that is BO, I feel that
the Prime Minister has on option. In the
teachings of Buddha, there is one Angulimal
who said that whoever passed by him would
be murdered. Either the head or a finger of
the murdered would be tied round a string.
Angulimal used to hang that string round his
neck and say," "Look here, these are the
people I have "killed." I am afraid the Prime
Minister is  sitting- on two riots. One is
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of 1984 in which nearly 3000 people, Sikhs,
were killed. And today, after the 6th of
December, when nearly 2,000 people have
been killed, I may say that Angulimal was
lucky enough to find Buddha who preached
him that the humanity is the most important
thing arid he left that path. I hope that the
Pfime Minister will find some Bhuddha who
will say, if the nation ha to be saved, he
must resign. Thank you.

PROF. SAURIN BHATTACHARYA
(West Bengal); Mr. Vice-Chairman, had I
not represented a party, albeit a small one
in this House, perhaps, 1 would lhave
foregone the humiliation of speaking in the
manner in which many of us who  belong to
smaller groups- of all parties have to
speak.  Butso far so good. @ Now the
point at issue is that what happened on
the 6th of December at Ayodhya showed that
both the sides,— meaning the Sangh
Parivar and the Central Government
including the  Prime Minister, the Home
Minister and others—. the Prime Minister
with his unsparing efforts in the
language of the Home Minister, the
Home Minister in his usual communicative
way by letter diplomacy —came out with
flying colours. The Sangh Parivar came out
truly in flying ccflours because of the
fact that the arttbition of their life was
fulfilled when they brought down Babri
Masjid at Ayodhya. It was for this that
they had Deen fighting so long with deceit,
with fraud and  with violence
unmitigated. Only today there is a news
item in the press that it was in. the
knowledge of the Home Minister that
trained people were going to Ayodhya to
bring down the Babri Masjid and on the
1st of December, the Home Minister
addressed the Chief Minister of Uttar Pradesh
stating: "We have with us , very-
disturbing report that the experienced people
are flocking to Ayodhya in order to  bring
down the Babri Mosque. Please take
action so that it cannot happen." During
these five days, many more letters went but
there was .calculated defiance and
indifference on,the part of  the Uttar Pradesh
Chief Minister who is
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[Prof. Saurin Bhattacharya]

a part of the Sangh Parivar. Then, when this
demolition took place, per-' haps, my good
friend, Mr. Sikan-der Bakht, the Leader of
the Opposition in this House was not there nor
the "Fast unto death" leader of the BJP, a very
well respected leader in many parts of the
country and in, Parliament also, = Mr. Atal
Bihari Vajpayee. Mr. Lal Krishna Advani,
our esteemed Member, Dr. Murli
Manohar Joshi, the President of the BIJP,
Ashok Singhal, the Joint Secretary of the
VHP, Vinay Katiyar and others, were all
present, some to applaud, some to sit through
silently. This has been their role  on 6th
December 1992 at Ayodhya. The secularism
in India was given the worst hit by the
Sangh Parivar Secularism has no
meaning for them. I think, Mr.
Bhupinder Singh Mann was very correct when
in his blunt way he put the question to all of us,
how these parties which did not make any
secret of their intentions have been allowed
to take their seats in the Legislative Assem-
blies, in Parliament and form Governments
because their communalism is opposed to the
Constitution. Who gave them the power to
have  such rights? This is the moot
question. That is a national failure. ~ Thatis a
national lapse. Side by side, no party was

free. If kar seva is not legal, how can
'symbolic  kar seva' be legal? If kar seva
should be symbolic, why was it not

made clear by the Supreme Court that kar
.sevaks should be in token number, not in
hordes, not in multitudes, not in lakhs. Our
Home Minister waits till lakhs of kar sevaks
assembled there.  This is of no use. Even 195
battalions of paramilitary forces
assembled there. They were  not allowed
to function, they were not asked to
function, they were not asked to raise a
single finger in order to defend the Babri
Mosque.  Here, the two sides were equally at
fault, but, for the moment, the BJP with its
rampage in the midst of communal riot all over
the country which
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has just subsided but not routed out should be
opposed. It is our first task to oppose the BJP
and its politics and also to warn the Congress
Governments that they will have to go away
together with the BJP as an accomplice of
this monstrous action that has taken place on
that faithful day. Thank you.

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): Shri Jagmohan. Your
time is only five minutes.

SHRI N. K. P. SALVE: Sir, when do we
expect the Home Minister to reply?

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): Ther, are six or seven
speakers left. Therefore, each one will be
getting five minutes.

SHRI S. B. CHAVAN: What is the total
time allotted for this debate?

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): The total time
allotted is six hours.

SHRI S. B. CHAVAN: It is almost ten
hours. Everybody who is presiding there
goes on adding three or four names. I don't
know... (Interruptions) ....

SHRISATYA PRAKASH MALA-
VIYA; Sir, it is an aspersion on the Chair.
It is the right of the Chair to allow the
Members to speak.

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMEN-ARY
AFFAIRS AND MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI M. M. JACOB): Sir, I am repeating, if
the Home Minister is going to veply at 4.00
P.M... (Interruptions’)...

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY) If all the Mem
bers  cooperate with me. it will be
easy for m, fo ask the Home Minister
to reply at 4 O' clock......ccceeueneee.
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SHRI S. B. CHAVAN: You have to ask
the Members to restrain.

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): From my side I find
the Chirman in the morning said that the
allotted time was six hours and Members who
had not spoken last time when their party-
Members spoke will be allowed to speak.
Now Independent Members are speaking and
from som parties some names are there; I will
consider them and if the time is permitted, I
will allow them to speak.. .. (Interruption) ....

SHRI B. V. ABDULLA KOYA fKerala):
Sir, some Members' are deprived of
speaking.

THE VICE-CHAIRMAN (SHRI
V.NARAYANASAMY); Koyaji, your name
is there. You will be called.

THE VICE-CHAIRMAN (SHRIV.
NARAYANASAMY): It isonly a
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suggestion; it is not a point of order.
(Interruptions) ...

is adding some names’
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THE VICE-CHAIRMAN (SHRI V,
NARAYANASAMY): No, he has not
threatened the Chair. Don't take it in that

way.
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SHRI S. B. CHAVAN: Sir, I didn't

mean any disrespect to the Chair. But at the
same time we have to function under the
decision taken by the Business Advisory
Committee; otherwise, what is the Business
Advisory Committee for? All Members
collected, we took a decision and six hours,
including the reply, was the time-limit fixed
for this. (Interruptions)...

SHRI SATYA PRAKASH MALA-
VIYA: The Home Minister used, "every
person in the Chair is adding three or four
names". (Interruptions) ...
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THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): Now, that matter is
closed. The hon. Minister has explained that.
That matter is closed now. Let us not waste
our time on that. (Interruptions) ...

SHRI V. GOPALSAMY: Mr. Vice-
Chairman, in the Business Advisory
Committee meeting what was decided was
what was said by the Home Minister. It was
indicated that there was no extension of the
House. Now, there is a talk in the Parliament
that the House may get extended for one day.
So, if the House is extended, Why can't the
time allotted also be extended?
(Interruptions)...

THE VICE-CHAIRMAN (SHRIV.
NARAYANASAMY): No, no. The
Chair will inform you when  the
House is extended. (Interruptions)
Mr. Jagmohan.

SHRI JAGMOHAN (Nominated): Sir, I will
cut short my speech in the light of what is
being discussed What I have to say, I will say
very briefly. I have not got up to dissect the
events or apportion blame. I have got up to
invite your attention to the basic fact which is
the root cause of our crises, 'including the one
that we are discussing.

What has happened is really the collective
failure of the Indian polity, of the Indian
administration, of the Indian judiciary and of
the Indian mind and milieu. The current tra-
gedy of India is the tragedy of contemporary
ethos. It shows that just, enlightened and
effective institutions cannot be built on
diseased and deformed social and cultural
base. Without healthy and strong foundational
plans, the superstructure is bound to totter as it
is doing now.

Unfortunately, since our tryst with destiny
in August, 1947, we have been building
political institutions without caring for the
fundamental forces that govern the life of the
nation, without simultaneously
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setting in motion a potent and pervasive
reform movement which could have washed
away all the dust and dros that we had
accumulated during the long period of our
decay and decadence. At the most crucial tur-
ning point in our history, we failed to
understand that a new edifice could not be
built on rickety and motheaten foundation.

We entertained a vision, I am quoting
Panditji—a vision of touilding a mighty
nation, mighty in culture and mighty in action,
mighty in culture and mighty in peaceful
service to humanity". This is very important.
But we did nothing to create the necessary
commitment to translate that vision into reality
and provide spiritual or cultural underpinnings
to our national objectives. Instead, we allowed
ourselves to be overwhelmed by the culture of
superficiality, softness and selfishness.
Deception and hypocricy seeped into all-our
constitutional concepts and made them
vulnerableVto easy manipulations.

The result is the concept of secula

rism was debased and despiritualised
by the power-crazy and compromi
sing mind of Indian power struc
ture. Justice, equity and truth

were sucked out of it. The concept
was reduced to a mantra the repeated
recitation of which  was believed to
propitiate the goddess of power.
Commitment was not to the cause but
to expediency. I have some illus
trations but I will skip over because
of the time, factor. Let us, there
fore, honestly and dispassionately
take stock of the situation, carve out

a new path, acquire a deep commit
ment, and initiate a vigorous reform
movement which give meaning and
content to our polity, our administra
tion our judiciary and other institu
tions. - Without a new vision, India

It has to redis
soul or have a tryst
with destiny. In the light of what
I have said, would the hon. Home
Minister indicate whether  Govern
ment would attendto the larger

cannot be reborn.
cover its lost
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issues involved? Secondly, are e the
administrative  cracks that have  so often
appeared in recent times proposed to be
repaired, and if they are proposed to be
repaired what is  the modus operandi?
Thirdly, how do Government view the type of
master, ly inactivity exhibited by the Allaha-
bad High Court? What does the Government
think about the Supreme Court's own error of
judgement in not fixing a limit on the
number of Kar Sevaks for the symbolic
function and asking for affidavit with
regard to a future event? I have tvewrd.
of 'affidavits with regard to my past, to the
best of my knowledge and belief. But how
can I say that to the best of my knowledge
and belief I will do this? I can swear today
that I have passed my BA examination. ~ But
I cannot give - an affidavit saying that I
will pass my MA examination. How does
the Government propose to safeguard, the
interests of officers, particularly of the All
India Services, who have followed the well
established procedure of following the orders
of their superiors in regard to executive
matters?  These are the three specific issues
on which 1 request the Home Minister to en-
lighten us.

SHRI B. V. ABDULLA KOYA:
Mr. Vice-Chairman, Sir, on the 6th December
whatever occurred has occurred Thousands of
people, men, women and children were either
murdered or severely injured or became
homeless for no fault of theirs. Their tears
and prayers did not help them. Perhaps, this is
the second tragedy in our country after the
murder of our beloved Father of the Nation—
Mahatma Gandhi. All of us are guilty one
way or the other. But the really guilty are
those who try to find fault with somebodyelse
and try to escape. The country has been left at
the mercy of a few thousand mad and
frenzied people. These people do not believe
in secularism, peace and brotherhood but only
in : achieving power by any means, by any

unde-
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sirable means. It is high time that
we identified and isolated them. The
Central Government should rectify
their mistake of handing over the
safety of the so called rats who are
at the mercy of the cats. People like
Mr.  Advani and Vajpayee should
learn the lesson that truth and com
passion and love are not the mono
poly of one community alone but the
precious  possessions of our country.
Masjid and mandir should exist shoul-

dter to shoulder and the worshippers
with namaz marks, sindoor marks
and cross should walk arm in arm.

That is what Islam taught us. That
is why my two late lamented leaders,
Bafakay Thangal and Ismail Sahib,

taught us, through our political or
ganisation. And we have been doing
it that why "very strictly. There are

examples: in a remote village Angadi-
puram in Kerala, a masjid and a
temple are standing side by side.
When the Hindus wanted some space
for the temple, our leaders agreed to
that and it was because of the Mus
lim community's mercy that the two
places of worship coexist. There are
examples of such a thing in our capi
tal city of Trivandrum. Our Dig-
masjid is adjacent to a temple and
you can also see a church there. -No
thing will happen there and wonder
fully, people are worshipping . co-
existently. If this could be follow
ed there, I would say that our elder
brothers] the Hindu brothers, also can
think of that. That is all. Thank you,
Sir.

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): Shri Shiv Pra-tap
Mishra, you have only five minutes and then
I will ring the bell.
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w€ & \ zafay & Favr W@ F
fF oz wifis o = &l @
wqifs  gare gael AT e-wreat
¥ oquX ag o< sqvw @ wfgEr
oY, wfge =1 wtgwr AH 47

[RAJYA SABHA]

El

%4

. .

Ram Janma Bhoomi- 316

Babri Masjid

AT FE AT FH LT & OFASL
S ST v gw a9 & 9
wfge H wfi garar o+ o ag fyar
qgavaala ldanw ag7 &, wfw.3 gaFT aa
AT AW WA OF I | qE AT
fedr  wfex B A4 zar ov, A2
qEisi § ogE 4n, FEl §ogwn

af ot ozt T @ § 3AMT SwEAr

- § tF FreE wigewg W, dweRT A0

mEY ¥ grA wifew g @, faEd
ag ®g Ta 47 F Fgwg weawr
g (FE D ATE U §) wdE
#IF, 3% AW WY ¥ 1 Twdr wfenn
¥ fmae # ogaa afaw qg g
qr | I AT qHIT E7 qrEease
L EWIC EW & oarr s gl
WE & WH E W WAy weE &)
Fgal, ¥ ua § & ag s
TG & wifs oW &% f8¥ s @
a1 & "wT wwE FIW, -,
wtoedr  fgastn 7 oow fRET T
“g wW Af A% &, gaqre &%
l

“mait faed wreRdtTs qUe”
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¥ o@ase g § aaa amE § oA
I FLWE W I, AT W
&gt &1 A7 FT § AT [ 90
g @z At &g dAw s g
4% AT At ¥ AT § 78T w4
ATE A ALT FAFT T gaArk w1 Mg,
wer w1 wEqe frae aan, goar &
A5 AAT W gav H F0F FIAY
g 91 wA grng wedr 8 44
AT FA L Taw qrR riwarsET
2

aifrgaedr g e

aifs strafa Tasca

A1 9T ARAAET AT 0

qg F3A, ETAT  HIC A UFE
faa Teg &% saem, JfEy & 5h
M afexz & FJI@ §, A =467
mis & fag w§ a1 9T gAI
dwege, FAL KA, g AT
¥ grare g af A, afsr e N
faaer F& A 3IGH 9§ & AT
qT TF HEST FT FA {1 TEqI0T
& Iw &1 faaex A, A2 ANEmA
agt & afeT 57 9 W F FEAW
wgar g, & wg w«T S I gm0
gl g ag warar w59y 2
Fg wedt 35 T wW E, IO
=l §9 a9 w § "G Sua
qAMTT AL & FAA E) ...
(wwa #tadt). . oy T o =
gd qgT wHAR-aal ¥ 5 faaF
T ¥ Afrs gam goir, 98 g H
aff W ogwar gz mg A B
fran gm a1 5 gt & @
w1 woa W@ v @ wfea
Xq FAg ¥ AT f c@aw G
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JEHRIT g [T BT TF @A AT
a1 agt 20 W9 a5 qAm T g
T HT AT FAC AT T FUW,
wq sz g AF g A gy o
faag 9 =@W, wg  wegform ag
2 @ A A feaer Faga !

za¢ S qa[ ddr A 9T wEg
AT, A AW §T FET 1 AT HEr
¥ wfaary w1 Iofww wgi Qe
Parliament is the maker of law and the
Supreme Court is the interpreter of law.

ag F ow, g5 afgaiiz w1 qAwc
gf_{ﬂ?ﬁﬁ g, wdlsw  wEEa &

@ IAFY SOrEgrT @ oY
o HIAT A R FE wRT &)

. (Aem W ) .,
T TET AT TEAT 1EINF AT WR
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fae . &0 wiw gt ¥ A
WET W aE ¥ qA "ma ¥
IT AAG G wT AET

| e o e W afroa
T ¥ fag A -qF R s
qr a7 ¥g, TW@ UX A7 A= 0%
wafaar faw @mr gwn £ A
oF T § X frmaw F oamm, o
M F WA IH FIA H A
e B L LI
LR L L I o A T
R & 6 fagmy & Wt wer
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I FY AT g EY AT vE e
T AT TRier 39 & saganrd S,
3 oSt &7 9@ WeEHE FTW AT
Tga o 3@r gad WIWT g8 FAWI )
T TE AT SR TR e Al
ST YRR 2 & 4 FTE-ATR &
T HE QWY TAw ge d §F
firsrrre @9 e o @@ =i & 9
T THF Y@L ZAY AT I %T H
g fzar o

adEg, ¥ gz fepw A8 sl
g & oza 3% & wapor @E oA
grzAm St F OFE AE o&v
Fagfrafi ve Ghg 5@ s
Tix F FAF TG AT 4 | FRE SR
gnaaT W fasx fazg felr & fag
wtva Fwr SHF A3 I asaw JEaF
Ty ItH FT 3T A qWET Agl ¥
My zhfm § agh § fFew
FEE  TAETHAT FT au %m, g
A das § = faar, @ S|
AAAAET F AR gHTAAT foar

& gah A § avd gfeer ad @,
FqO T3z weEw ¥ fv & swE
g I TR 5 F 94

THE VICE-CHAIRMAN (SHRI
V. NARAYANASAMY): Madam, you were
given five minutes and your time is over. The
hon. Home Minister has to reply now.

D Fagy =
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¥ oot am w7 TE § o9uy AW
frrym Y, & ag a@ a7 @ g
food w0 awe F s #Y a<R
AT | mfAT oww oFar F<F AR
10 frz w1 oqmm ¥

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): No, not ten minutes. I
gave you five minutes and your time is
over. Please conclude.

1Ty YTy T ¢ AL OF
G vt 97 g fF oAy gEw
Fr a7 § O AINAAT A

qﬁrawwmﬁméu ATl
ARE F AHEAT FRF qFET AR

T 7y fgama Y fg & Taard
ar wu% ufered &1 TET § afed
R F ARY I ATAGAT § TN
FT § ARG M awdr gt § A/
38 WANY T GIEAT agey are e
AR SeaT Ol gra o R
ST FY FFT K T T 8 W
& 1 el IEwoE W H
WaE & gt fafew =91 & wow
aFT F ATAY @ GG FT AT
ame WE § AR T A ae ¥
o TH @< it AT &7 ATHAT T &
g F1 9§ fm  wfzsam w7
W fan SR gl ¥ g e @
T UMY § gim A T wRe
A FF ATHIA FT EASC FL WE
Faq miq €7 g9 F I § SuART
T AT WET &7 9T | S AT
F 9T W qF UF ST IE ]
oY AW A frowrd wr Afer 9y
gt ad w3 W w;ifs wife 6w
W F @FT F1 g T AN, FEQ
faam #1 7gwm gfw ¢ § @
fear 1z wdy S, omr Suet aelE
LEIEE R i
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f U F omF g9y IX &
gRfga AT 2 | it waEe wiEn
fawrfeai wr fasia sar Sfee
W AT S e geR At witaw
@l £, aAW usdifas =i &
gm&rwﬁaﬁfrﬁmﬁ
|

A3

44

wea A WA, (ot v wWG)
7 9T dIm oE W< fm 20

iRt gR Oy o wW wd
w1 AT 72 § 5oz oag  w
FEd W a8l F owEwR R
amy W wAré § w4 oF I #
geaT TIgdt § owwad, 5 owresT oF
@A WA, ST GEAl FY TGO
qAT FRAT T ;T q5T i, IF
faei A ARYT  HE @A )
¥ qoar =@Edr F, ¥ 9 REd
T AEAt gR % qartAl &Y
fregatdl, 3o gaeAl & wivsifes
FHL IA X qrE wE wEd, g
iR ww e @ gElErl Ak
TAF 9T TIF IERT ¥ AT T

)
&
14
,

7

E|

|
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AT FWAT 9T qEdr, § gUSA W
FH AF AT 919 9@ w9, F
gusT faad AAT w9 qF T QFAt
qfts % 3@ ¥, ™ oF e &
& § A amgifew @1 fE
AT 39 9% IEE T o4 oo

# 41 g off &t aAe FTO
I 9T o e § “fafaw o=
U g g FreEmTRR iy, St e
TEHEr @ %, 399 99 3w e
Tiey T@H IFH FE T F AR
e & 5

“gur oW zw W H fRy W
fasreara a1 2 F@T Tgy § @
THET Ayt gEandl 97 afadw
anFn A, A% A Ao @2
@"TT%”

afp ava g g afady AT
A Ferdl #Y gEiEn &, o5 7
AT FHAGFT ®TR (BT o fgwTae
WY T THIT F, TR & A
F 9T Aew WM X AFI A ?

AT AGURT o qgr fF Ay
¥ gwdl, a7 w5 @ & fF aw
gfrq & g ¥ qEr a9 v
& gmar wEdt §owr oSy s &
f& wgrees ¥ oFar gar 7 Ars-HIEn
T [T FEI-FEAT g 4% AT I
gt | IR wER A g
I wim mfas @R g @i
A5 G TNE AT W T e
g0, A Wi fgREE ¥ weday
A a@r ¥ st dnwdr ¥
TN 7 IEE FH T A A
AT T AT wrwr w8 @ &
oAt #re fET oagt Wit aw e
Tt TW, § 9oT ARt g, gad
fagr agt 42 gT %, 3@ wfegew
IT ¥ SFiA oW I wd ot
fagrEaees w18 9T f3graie giwl
AN #T 7aAg faaE 31 qu fov
¥ S A0 § At & oy qeAr
wgdt § WM a9 9w g

Fr QAW T KA T QW FY
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AuE T v Fo N wEA - E fasa-
I () % wurﬂaar'r ¥ Ww A4z
TET £ TATS 4 uw T@ F O

frowE 3

8wy wmgar owmEsr §oas
wig F o v gfagear &
dyew & w8gr gAT 3 @Ee
qATEF B gaeAdET) 7 weedy 3
fe T wgr & Afsn  aAvga s;rrt
aHET wﬁfmﬁa‘r ¥ oAt arE
AEA X T o & Tvg
sfagan @ wEEN ¥ oHreT W@
gy 7 mfese gAA AT ST
3qt WA @1 Gfom § T g &
9% T sfEr AT Airy

o tﬂ(m Ca SIS
NEANW : Wrew fafeer § fHET W@
NE g I =i wpx v wfem
Frf Aoty 3y fagfag wiEr
4. . . . ()

»

/{‘f S f., U qu,

v,
Ot "'@/Uf L AL -"‘(,’u'; s
- -l;c“?t’:’w;b;zlvﬁs, :1,

L I"LU‘”

E]
F

“gRra Afee qr, o
=

g’m |

qagﬂﬂimﬁvwﬁ “mtwwrtr |

ferr = = g . (swow)

#f 1 Transliteration in Arabic Secript.
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[Famamafy  drerdm  2d]
| vAmANET o WTED AL A
FOoWdr, w4 "G FE O OATE. ..
{cuqum) .

fwft gewreaow . ¥ Qg
“’tmﬁgf*ﬂamﬂam
KOO, WFET FT oEw 9
g mr awdry ATEET T AR
TR W g 4 wRmr vmy #

igr wg AWt fF w3 35 W
31w S owE Wy f-'mvn
‘ﬂ‘l‘ g FYATE

7% § a7 g aw " gl mIr STSFFFT
Ul I TE A PR T
ferfty AfwR & wever aEe Tgat
Z SeEamfy wIimdn, w898
A AT SN F AT W OREAT A
g wer uffrez ¥y Tar Wi
¥ B q 3wy B &) OF
ERT gT B0 wY Ta H AT F
fegeam ® A1 8% = g
T ¥ s gel ¥ 7 At ug fael
g R I T e
T8 ;!

W 9T 47 T AT T

Ay, IE H o @A A g
R FY

WS 9g wf UG GEN K1 @I W
T R qz“tﬁ fafewa @i N
AR gArr ¥ 1 o3 T W
APRT AT Y Fawre N & I
# fewor wEa Al (egaum)
A qg atwr g AT A an
Biz difyg) 0w s siE W7
B’ﬁ‘t{‘n’ T w4 ¥ oagwfx o
. (wwE™r) ;WY ¥ ag wWEAT
mfmuﬁuamﬁaarmﬁa
ﬂarwfmma‘rqumrﬁgm
w1 owfET I & fAg ¥ fRar
Arom W7 wfewz wE W g9
mmmw%,mm%
IE_ wSAT §, HOE W
_mg_a_gswwg&fw
T g
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[ Tt qum @ |

HiL 9F MT mgraraar aEa F o+
H’EETHQ?@'SI'TW? AL F AN
¥ wzd TR owey faz 97 AT AE |
™ WISR A FAET UEm @qe o
gft o9t | # ag wzar wgay § i
w4 qUASHAET §1 3EAEY %'sr-
fam % qama® ARaaansy,
TGA gIWA AT A MEA WT A
5% imq’ri %’GI‘;&'IW 55t q‘t
afigr & zang fAasd & o
A ug SR feegl ® AT AT
wxfgT anarei HfEw EY F A4

g g Answ § ve  Hiews W
ﬁrrﬁ'!r g faAwey AE TREEAT
sfeaz g H oesr T O3

. (=g )
AT widgETm we o e
(307 T=a) . AT T@ AR AdEg
A S aFEy . (WAAm)

el N6 bl
“ il 2 I

SHRI S. JAIPAL REDDY (Andhra Pradesh)
You canot make a conditional offer. You make
an unconditional offer on behalf of your party.
(Intemvptions). Sushmaji is a responsible
Member of this House. She is speaking on
behalf of the BJP. Will sine stand by the
judgement of the Supreme Court in this regard?
How can it toe a conditional offer?

Py gaw o 0 SEefy
oY, Y JrOre Y3 S X Fav 2
A ogara f afr ¥ oma @ @
g1 wud aTE fafgr & 5 gamoa
Eamusfrarg . (smEaE) L

SHRI S. JAIPAL REDDY. Do not dabble
and quibble. (Inerrtuptions). You are again
dabbling and quibbling which is characteristic of
the BJP.
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A GO mow: ard 3T

az &t uF ez ayay Ol #@
TH HTAFAT AfETL a9€ WA A0l
THUF T F1 oA9ifgg 71 (sgAwW)

AAFT  AEIEAT W STOTEY
waaary faard @ Z1 war § fF

T F ofar 1 (sxxarA)

SPEAN s PN 0l
el e e

q'l'ﬂa'tgmm."’@-@
W o o@wt g ¥ oA Rog o
(L A/T FTH "a‘mﬁ?“ﬂ
frator 3 G =& & & w3 R
arq'a ﬂf&l’l‘[ﬁrﬁ?ﬂﬁﬁﬂﬂ?
aﬁaﬂwsmﬁmm&

Seawmte : § gro@ v Fifesq
¥ AT ATgat E o omgw ¥ oamw WY

T E\ A ag & f& agh =
frgwa“rﬁr"ra-‘tmwura“rwit
FLE St ArSAr Ty 2, ok 9w
wr AW ¥, fagdvil waw, svEgee
il i, m'rf‘a?gra“tqamr
A g1 (TmEewr) aiw fre ¥
FE AT A Fy ogm Foww W
TATIE ¥ Fm yrT 7 Al
FHO1 AW AN g A wE
g 51X FE 20 fgme § o ATAN
e BT mgzr mw g osvar B

( ) I will not tell alie

and I won't be a hypocrite.

15 ferz ¥ w5
1 (=Eam)

Let us not talk unnecessarily.

qm TE gray

1 [ ] Transliterations in Arabic Script.
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AW widgew W@ WwAr
¥ sy moar war g R oo feee
q mew #T AT 1 AT AW HEN!
g1 (swmam)

ez it IS s 7
‘g.w,v/ (’u‘....u EL SOt
bt g A

ITWNTR : W9 Yag I IAF
g1 (vwam) sl S ooE R
I Sfswe ) S T AR (F)
AT EG WL fw A awa g
ag grew faedi fagdl qx qear ¥
wify %8 wt # it &% g
Hy wmr ag T f& Foar /I
gAY ¥ Fel oF "rdw §9 A 3y
T AT E1 oww gag AW %
| waEkqeT ¥ wWE @Ed 1 98
TS A |

st @u Bm em - dew, @A
A1 W fEear &

zamwmata : § F1 67 FAmr fAw
g, afwa WY fras & gred & ang
43 W wmr & (sgmew)
imag@raaﬁisﬁma TATT
FE ffsr arfs welwedy § A
g g, (wwum) .. aqF wE
mrsrﬂgr%qurmaa
aﬁszrquw:rmam,mq
Y =it gavr ¥ WY | Awg wiEga,
a5 frae ¥ e Sy oo

At Ingw ane fagEe ()
T WA AT AT H awy TE
LA AT g TFETT T Wy feTr 3T
we fagar. 7w fEar W, ﬁiﬂm
wfE ragrT -y fRer Wt Fer
fagdl a9 @9 wAST & W@ a7

m%nﬁrﬁma’amwgzﬁm
gt W F o gy g A o
g 3w ¥ gawr uk (afasvgss
TErl W T EWT FOEW B W
FA W OFEE @ O £ REEE
Tq aa &1 § o fedlieqew gum,

afer IR we & N, ¥} 0%
aifsrw &1 Fdr O oA Wil R
fair wEgr @ & W fafree
wifwa @7 wE ¥ #& g
wgfma &1 Fare | AWE FE
ot ¥, & | e fafreT & e
fafreT 31 T § 1 98 T
wgfma 8 ot g% & 1 & T w0
@ 9 F AyOmE] ¥ F WA
fe¥r i ) BFF H § ofray faasr
HT LT YW | ITET si7gr T
@t 7€ § witom & feamgum &
A4 9 £ % wav 4w § '
W § GER PACE EFCT QAR
wEE gu £ Al v WgIe ¥ A
gu & wtzw § 98 gu §, away ®
74 ge £7 @t F fag #1 farrne
g7 @y wURT ¥ faserd ot
mETNT F far 9 T@ F| 7 oaay
wzrerd &1 fariesrd off meEnh &,
far 47 =@ I 7 Fav FAEE [T
ARG TEW /0 FWr 2 IHaT
foepr el ¥ fer 5w
#H 7 e § wE guad ma W g
Ar war # g fafmET ¥ 32 qg R
T A fEest ¥ gEfesy ¥ oar g
FZ 9 IFF AW F7 3T I L7
FgT WT WG W ey Wy
L W T FAT I AR fooae
fRar £7WWT omWe 10 ¥ odv
fow w7 7 s fzmae &0 A
wFRT T AR W OTWRT WY mmAar

1 [ ]Transliteration in Arabic Script.
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miﬂwiﬂ?fﬁﬂﬁf#ﬁﬁ#@'
ff | HOT  UF DrELygr FW TfEw
®1 A T AFAT w1 Ay Adi Fram
Hﬁ'ﬁ‘tmmmmﬁ%?
T AW X AW F AIAREAT B
gR T 1947 ¥ @y w7 Rav g
W TARAT A IT g TF TEA
fery 3 f 9% gmy @7 <
2T w T &\ Av 39w fafaesr
N ave ¥ fem & wT R S
T oewt wA AT § T AL IAST
fidraTd o 3w & Sew faffeeT
a7 3w fafafes & 3 g avfe<
I gH 39 4 & snew fafver &
wifew § ot o A § 397 36 7
srﬂ‘tmfaﬁwﬁ#a“f% war #
#7 2T wrzd, TErEr i wi‘f;
srragq:rgfwasgﬁwﬁfm
eRr I gRM, 1989 W gr
afefeafy < &Y o fro g T waedy
Wwﬁsﬁmaqﬁm#qu
srrqa' w ?r Coic S - | R L

| W AR AR

a?rﬁ?rg—a rraam WrEh @ WA
:rmgt ORI R

srr“r AT FIHAST F AR AHAAH
TG g T YW OEIT WA FE &7
T &% & faq aar g 4 )
a7 oagr Ry Ty w9z oo, a W
T ar, oy 37 9t EHfew
T FAEL AT Ho44 Ay
FEFF Fwad W Ir wT L oEr
wYT AT wHT 7 AT ATER W3
GAVAT FN ATE GIT N AR WIT
aar & fax A7 w7 oWy ar
WG OFHET AT WA H b g
LEE B ] ey S LT i
FIT HFT TT OFT 09N WS W
FfrerT & a1 el Tsay wWv
mes-fitezT & @y feiye fearag g8
anE 1 g R AT sy At adr e,
qupar ¥ oA 3 gt W oda
ZAT AT ) FAT 9IF IAAE o,
gaa &, fand 9, 00 9 I
T 4t feeR 7wt el an
Wy € | FfET T8 wmw wWE A
qeft W A Swrd. "N AE

[RAJYA SABHA]

wwy % faed 3w war
AW faged Toasl oYL AR 9w
Y wEF AT 7 ANy qEAE §
ALY trn'q-'a £, T I9H AT F
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g A7 et A JArE Iy =g
THALT
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a W ¥ T Iw T

ren fefeeze wrag @y AT @R
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gfaarr @, S wry 3% a7 'frmr
Fardl w7 SAE 49 T Ta fagr

T T T ZAT 7 OBEHT g
fog ¥ He 97 gwr, Wiw AT

i g fAfveeT mgE omw
AT <, FAY ;G AW W oAI 43
F ogar ¥ omy amset fagar
m‘r A TR ® oarr geit P sy
(emama) . ol g
(W) . uIY TmE Ay
?arxirem ¥ %'n‘*-r?r foasrr or &7
agr fear | BT T ATET ¥ A
sosfi ® owgr 2w wro-er ek A
¥ A whaw zaw S F ) ¥
Arasy Gy IFEr Fw owd T o
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SHRIMATI JAYANTHI NATARA-JAN
(Tamil Nadu): Stame.

SHRI ABDUL SAMAD SIDDIQUI:
Shame on you.

SHRIMATI JAYANTHI NATARA-JAN:
"Shame on the Shiv Sena," I said.

SHRI ABDUL SAMAD SIDDIQUI: Yes.
I say, "Shame on you also." You are a party
to it.

?qamwﬁ i
17 wArE Fifse

I have to call other people.
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SHRI R. K. DHAWAN (Andhra Pradesh):
Mladam Deputy Chairman, I will try to be as
brief as possible for two reasons. One is the
lack of time, and the other is that my training
under Mrs. Gandhi has been

auR  ATER,
(swagmr) .

AT
T
i,

t[]Transliteration in Arabic Script.
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that if you want to convey your best, you
should be as brief as possible. I want to make
only three or four points. Many hon.
Members have mentioned various things, and
I don't want to deal with them.

The first point I want to make is
that if this hon. House and all of us
in this country want to condemn,
really condemn this dastardly act on
the 6th of December, which was en
gineered, sponsored, monitored and
administered by the BJP Government
of Uttar Pradesh, then, we
should approach the Oxford Dictionary
people to suggest new words by which we
can condemn this dastardly act. There are no
proper words in. the Oxford Dictionary,
which can be used to condemn it.

The second thing is that ever since the
occurrence of this incident a thing that has
been coming to my mind Is that when I wars
13 or 14 years old, I remember, I asked my
mother, "What is the purpose of lite if one has
to follow the routine, the same routine, every
day. getting vp in the morning, doing your job,
this and that, repeatng the same thing"" She
told me, "My son, the purpose of lifo is that
when you go away fren this world, people who
will be present at your funeral, should not say
two things, that this man ever betrayed
anybody and that this man did this thing wrong
and that thing * wrong." meaning thereby that
one should never betray anybody, and one
should not do wrong things. So, what the BJP
and the BJP Govera-'ment in UP have done is
worse thfin betrayal. It has no answer.

Much blame has been tried to be
apportioned to the Prime Minister that he dlid
not take action or that the Government did not
take action. What could the Prime Minister do
when such responsible leaders of a political
party betrayed this nation, the Constitution,
the Supreme Court and everybody else? I
want to inform you that I was personally
present in
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a meeting with the Prime Minister, where a
very, very top functionary of the RSS met the
Prime Minister. This meeting was arranged
by me with the Prime Miinster at the behest
of a common friend. I took the top
functionary in my car to the Prime Minister's
house. Duing the 20-minute conservation that
this top functionary of the RSS had with the
Prime Minister, he went on repeating only
one thing, "Mr. Prime Minister. this kar seva
will be a symbolic kar seva. There will be no
damage to the Mosque, to the structure or to
anything else.” .

I have not been able to sleep when I think
of that type of functioning of the RSS. what
he told the Prime Minister and what they
have done to the naion.

AN HON. MEMBER: I would not like to
name him. It was the top RSS functionary
who met the Prime Minister. I took him in
my car. He n<3 fully aware of it. (Interrup-
tions)

SHRI KRISHAN LAL SHARMA
(Himachal Pradesh): What did the
Prime Minister tell him?

SHRI R. K DHAWAN: The Prime
Minishter believed that top RSS functionary.
(Interruptions) Do you mean to say that the
Prime Minister should have told him that he
did not believe him, that you will betray the
nation? That is what you want to say? These
top RSS leaders betrayed the nation. They
have betrayed the country. And whan these
Goy-emments were removed, they are saying
it is contempt of the Constitution. It remind mt
of an incident. Abraham Lincon in one book
on the court cases had said that a youth had
murdered both his parents. He was tried.
When the sentence was
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to be pronounced, at the last moment,
he pleaded mercy on the ground that
he was an orphan. So, this is what
the BJP has done. They have orphan

ed the nation, they have orphan
ed the system, they have
orphaned the Constitution.

And now they are saying why their
Governments have been dismissed.
By a parallel, what Abraham Lincon
Wrote so many years ago. these
people are doing now.

There is another thing which has been
coming to my mind. On the 14th of this
month when the nation was still out of the
trauma of agony end sorrow and shame, the
BJP leaders Mr. Advani and Mr- Joshi were
reported to be vey cheerful in the Agra jail.
This is what the newspapers reports say- This
is what the BJP leaders who have visited them
say or their family members say. They have
reported they are very cheerful. I would like
to aik my friends from the BJP side what for
these leaders ere cheerful. Are they chserful
for having demolished the mosque of the
structure or for the riots or arsons that were
taking place in the country or for the
persecution of the Hindus in the Muslim coun.
tries? They are cheerful for what? I have gone
through the jails. when Mr. Advani was part
of the Government at the Centre I know we
had to go through what. And they ar. the
cheeful angels. They do not have even a sign
of sham?, sorrow or anguish on their face.
They are very cheerful because of the in
suiting happenings in the country.

SHRI V. 'GOPALSAMY: Because they
were arrested, they are cheerful.

SHRI R. K. DHAWAN: While talking of
history. 400 years ago in a less civilised
society at that time—I do not know whether
that is a fact
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or not; historians will find out or the inquiry
commissions will find out-conceding for the
sake of argument that \Babar destroyed tre
temple and constructed the mosque, now in
the 20th century after 400 years what are w,
trying to do? One mistake had been
committed at that time and now we are trying
to do another misiake on that ground! What
will history think of us after 300 years or 400
years? Will they not compare the BJP or Mr.
Advani or Joshi with Babar? Have they ever
thought about it? What will history write
about us on wh-st is happening now in the
country?

Without going any further into the details. I
only want to say that what the Prime Minister
did and what the Government did was the
only possible thing in the circumstances.
There was no other choice. If there had been
any other Prime Minister of sny other party
for him also there was no other course open
except to believe the BJP and th, RSS leader-
ship. I would only say that all of us should
ponder over what they have done to the nation
and what they h?.ve done to the spirit of Hin-
duism. Sastri Ji while speaking in the morning
gave very educative n notes about the spirit of
tolerance in Hinduism. I would like to ask
what a blow trev hive given to it? Just thing
over it Search your heart and find out what
you have done to the nat*'on.

I wouM only say four or five things about
the BJP Governments. I have justboon able to
iot them down when I decided to write. If the
BJP did not envi-ago riots and loss of life
pfter demolition of the mosque, then I must
say the BJP lacks foresight. If the BJP did not
bother to fulfil the nromise given to the courts
and the Central Government intentially, then
it is devoid of moral values. The BJP has no
moral vahies. If the BJP did not think it
difficult to manage a five lakh instigated,
frenzied mob, then it lacked understanding of
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the mass behaviour. You did not know what
will happen! You are just giving slogans and
are asking people to reach Ayodhya and
everywhere and you did not know what
happens when Ave likh people get together! If
you could not think of what would happen,
than you are not fit to be called a party. If the
BJP did not apprehend international re-
percussions and reactions, then I must say that
it lacks international understanding. They
know nothing about what is happening on the
international front. And if the BJP did not
think this act would make Pakistan take stock
of spreading terrorism in this region then T
must confess that that party lacks knowledge
of Pakistan's policy of terrorism in the region.

THE DEPUTY CHAIRMAN:  Shri
Sitaram Kesri.

SHRI V. GOPALSAMY: The
Champion of backward classes.
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THE DEPUTY CHAIRMAN:  Shri
Subramanian Swamy.
|avsq: § AT & Wg 7 Jayanthi Na-
tarajan came and conveyed the message.
SHRI SUBRAMANIAN SWAMY (Uttar
Pradesh): Madam, can Ayodh-ya be complete
without Sri Lanka? I want to know. And

without Sri Lanka, Tamil Nadu has to be...
(Interruptions) ...

THE DEPUTY CHAIRMAN: Anyway, I
can't help it. So, please confine yourself to the
nearby areas.

SHRI SUBRAMANIAN SWAMY: Near
Dslhi, you mean?

Madam Deputy Chairman, I have only one
basic point to make. Today, this morning, the
BJP Members were demanding their
constitutional right. This is indaed surprising
considering that they have torn apart our
Constitution on the 6th of December.
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The  destruction of the  constitu
tional provisions was not done after
declaring they would do so. They
had assured the Supreme Court, they
h?,d assured the Prime Minister that
they would wuphold all their constitu
tional duties. And having made
that assurance, they went against it.
One attempt is being made to find
fault with the Prime Minister for
having believed their assurance. But
the Prime Minister in a democracy
has to go by the assurance, specially
of those who are represented in Par.
liament. Indeed, therefore, the na
tion ought to find fault with those
who gave an assurance and then
backed out. The ban on the RSS,
Vishva Hindu Parishad, Bajrang Dal
is something that I had been deman
ding for the last six months, naturally
because I knew them better than
anybody else. Consequently, 1
knew this is precisely what they would do.
The murtis of Ram and Sita were installed
inside the Babri Masjid lis not by an act of
courage, but in the night like thieves they
came and installed them. Similarly, the
destruction of the Babri Masjid is not being
don, as warrious. as fighters for Ram, but by
betrayal, by claiming to uphold the Constitu-
tion and then when it was least expected of
them, they went and broke it in a sneaky way.
Is this what Maryada Purshottam stood for? In
fact, if there are any people who don't
deserve, who have no right to utter the word
of 'Ram/, it is the people of RSS and their
front organisations, because everything they
have done so far has been by sneak. In August
of 1989 when it was agreed that they would
be allowed to lay the foundation, they gave a
written agreement, they signed a written
agreement—MTr. Singhal.—Mr. Dalmia and
others that they would abide by the Court
decision and that they would

not take any further steps once the permission
to lay the foundation was given. Mr. Rajiv
Gandhi believed them and he allwoed the
shilanyas ceremony to take place. That

wrlt-
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ten agreement signed on 27th September
1989 is there as a document and they went
back on that. There. fore, Madam, I would
like to  say that, in fact today in the eyes
of the world, in the eyes of the people of India,
they stand condemned as the people who
cannot be trusted with their words, as the
people who tore up the constitution, as the
people who brought the country to the brink of
a disaster as the people who threaten the
country today with disunity. But the worst p:rt
of what they have done is that they have
scuttled a solution to the Ram Janambhoomi -
issue by negotiation. The Muslim
leadership has said that if it could be
established that there was a temple which
was demolished and on that the Babri
Masjid was built, they would give up their
claim. They would give up their claim to the
Masjid because it is said in the Koran that is
illegal to read namaz in such a place.
Therefort, if an commission had been set up to
determine, by archaeological evidence and
other evidence, whether there was a temple to
begin with and if it hid concluded that
there was a temple on the foundation, then
the Muslims would have join 2d with the
Hindus to build  the Ram Temple there.
After all, Igbal declared Ram as "Imam-
e-Hind". No Muslim in this country has
any seme of disrespect to Ram and it would
have been  a grand symbol of national unity
if we had found a solution in that way. But
they did not allow this solution  to take place.
The Muslim leadership had agreed to this
approach. It is the Vishwa Hindu Parishad
and the RSS who have opposed this solution,
because they wanted to establish their
supremacy and supremacy over Muslims.
The RSS is not a pro-Hindu
organisation. The RSS is only an anti-
Muslim organisation. They have done nothing
for the Hindus in the last 50 or 60 years when
they have been in existence. They have
spent their  entire time  spreading poison
against the Muslims. Their
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move is to get psychological and psychic
satisfaction by putting the Muslims down.
What I would like to say today i, that there
has to be a permanent solution to the Babri
Masjid problem because today if you rush to
buiid a masjid there they will start an
agitation again. It wil suit them because
they are not committed to a solution. A
permanent solution has to be found. Till
a permanent solution is found no poojas should
be allowed in the emple.  If the reports are
true that the pooja is being conducted there,
that is entirely wrong,  because if it was a
masjid which was demolished and there
was no temple to begin with, then it is against
our Hindu dharma to conduct pooja over the
grave of a masjid. At the same time, if there
was a temple to begin with, the Muslim
leadership has already committed by saying
that they will give up their claim to the masjid.
Therefore, I would say that in the interest of a
permanent solution, even today I will say,
the masjid should be built only after it
has been firmly established that there was
no temple to begin with. i we rush to this we
will be playing into the h~nds of the Hindu
fundamentalists because it will suit them
very wsll. That is why 1 say caution is
very essential at this moment. I would say it
is of utmost importance that poojas are not
conducted there because poojas cannot be
conducted on the graveyard of a masjid if it
was a masjid  to begin with. ~ That is what
the Government has to ensure and  they
have t, give an assurance that no pooja is
going on there and that they will find a
permanent solution to the problem. That
is what I would like to say. Madam, if you
give me permission, [ would like to say
about the RSS's activities in other States of
India.  ButIknow that you are not going to
give me permission. So, I am not dealing
with that.
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THE DEPUTY CHAIRMAN: I
think there would not be much op
portunity in this session to allow you
to speak on other subjects because
we have a lot of businsss which we
should have completed but due to
unforeseen  circumstances  the  House
was not in a proper order and we
could not take them up. That is
why you will not have another op

portunity. I  hope those  occasions
would not arise. Now, thj Home
Minister has to reply. (Interruptions)

I can raad out the names of those
who wsnted t, speak if you are sa
tisfied. (Interruptions) .............cccevevceevenceennn.
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CHAIRMAN: Let
because she has
been wanting to speak... (Interrup~

tions) .. .
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[RAJYA SABHA]
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and Babri Masjid
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Aifsg  arfore free faegma
I cannot allow the suppression of
women in this House... (Interrup

tions) ...
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+ [] Transliteration in Arabic Script.
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It is the women who have borne the brunt of
it. . . (Interruptions) .. .

SHRI SUBRAMAN'TAN SWAMY:
There are women who trouble men...
(Interruptions)...

SHRIMATI KAMLA SINHA; To you
may be. But not to everybody. -

a1 F gwige wAC wgd g Iw S
TIAT AW AA F oAwy of § S
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g, arady Afrag T SloRodTo, Ao
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It is the stepping stone to Delhi gaddi.
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re, proclamations in 354
U.P., M.P., Rajasthan and
HP.
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THE DEPUTY CHAIRMAN: The Home
Minister has to speak now. Now I have
another problem because Dr. Jain and some
other Members have moved a resolution
opposing the proclamation and he would like
to speak when it is moved. Mr. Minister, you
haven't yet moved the resolution.

SHRI SANGH PRIYA GAUTAM:
Madam, 1 am on a point of order you have
allowed four Members from the Janata Dal
and only two from the BJP while ours is the
highest number.
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